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BEFORE THE NATIONAL GREEN TRIBUNAL, SOUTHERN REGION- CHENNAI
(Application u/s 14, 15, read with sections 17, 18 of the NGT Act 2010)

O.A.NO. 253 OF 2024
IN THE MATTER OF:

Sri Chaitanya Sravanthi

Rep. by Founder and President, Dr. Shirin Rahman Shaik
D. No 48-8/12, Dwarakanagar,

Visakhapatnam,

Andhra Pradesh -530016 ... Applicant

Vs
State of Andhra Pradesh & 9 Others ... Respondents

REPLY BY THE 9TH RESPONDENT TO THE REJOINDER FILED BY THE
APPLICANT

I, S. Balamurali, S/o K. Selvaraj, Hindu, aged about 32 years having office at at 3rd
Floor, Administrative Office building, Visakhapatnam Port Authority, do hereby
solemnly affirm and state as follows:

| am the Visakhapatnam Port Authority, the 9th Respondent / Port and very well
acquainted with the facts and circumstances of this case.

| deny all the allegations contained in the Rejoinder Application filed by the Applicant
and the applicant is strict to proof of the same.

The applicant has no locus standi to file the above application on this ground alone
the application is liable to be rejected.

1. As far as para 4 of the rejoinder of the applicant is concerned the Sth respondent
denies that they are handling the Ammonium nitrate indiscriminately or unregulated
commercial exploitation which endangers life, and in this regard, the applicant is strict
to proof of the same. On the other hand, to import Ammonium nitrate, the central
Government gives license to import and further in para 7 clearly mentions 8 statutory
authorities are informed prior to berthing of vessels while handling every ammonium
nitrate vessel. Apart from that in India more than 7 ports are handling the ammonium
nitrate and not only the 9th respondent. Hence the allegations are liable to be
rejected.

2. As far as para 5 to 7 and para 17 is concerned the respondent denies all the
allegations. The 9th respondent recognized the classification of ammonium nitrate as
fertilizer grade based on the bill of entry (Annexure 4) / bill of lading (Annexure 2) /

.~ Place : Chennai, @w%/

Executive Engineer
A1 S0 LG ARG Civil Engineering Department
Visakhapatnam Pert Auther*.




Cargo Declaration Form Ill IGM (Annexure 3) / Certificate of Quality (Annexure 5),
Certificate of Quantity (Annexure 6) filed with customs authority for payment of
custom duty. Thereby, Sth respondent denies all the allegations of the applicant and
they have to be strict to the proof of the same.

3. As far as Para 10 and 12 is concerned, according to the Explosive Act 1908 and
Major Port Authorities Act 2021, the VPA do not have exclusive berths cargo wise.
However, the berths are multi-purpose berths. Whenever, Ammonium Nitrate vessels
call at VPA, one berth is exclusively dedicated for handling Ammonium Nitrate duly
taking all kinds of precautionary measures and safety measures as prescribed by
DGFASLI. No other cargo is permitted to be handled at such berths as long as the
Ammonium Nitrate vessels are calling at VPA. It is also to mention that the frequency
of Ammonium Nitrate vessels calling at VPA is far less when compared to other types
of cargoes handled at VPA. Hence one berth cannot be exclusively spared for
Ammonium Nitrate vessels even though the number of vessels calling at VPA is less.
Hence one of the multipurpose berths is allotted as dedicated berth to handle
Ammonium Nitrate when the vessel arriving with AN. It may be noted that EQ3, 4 and
6 which are berths where clean cargo is handled, are designated for handling AN.

4. As far as para 11, 18 and 36 is concerned, the Sth respondent denies all the
allegations. The 9th respondent submit that by the letter dated 07.11.2024,
(annexure 18) sent their compliance report and documents to the DGFASLI and in
this regard, the said authority directed the VPA to comply the reports by their letter
dated 18.11.2024 which was marked as (Annexure 19), thereafter by (annexure 20),
the 9th respondent letter dated 07.01.2025 along with compliance report and
documents to DGFASLI. Thereafter again the 9th respondent sent a letter to
04.02.2025, (annexure 21), seeking in view of the compliance report requested to
give no objection certificate to issue permission for import of ammonium nitrate. In
this regard DGFASLI sent a letter to the Sth respondent by their letter dated
10.03.2025 (annexure 22) stating that the 9th respondent can seek no objection only
from APPCM (8th respondent) and not from the DGFASLI. Based on the above
letter, the Sth respondent by their letter dated 18.03.2025, sent to the APPCB (8th
respondent) to give no objection for importing the ammonium nitrate and as on date
there is no reply from the 8th respondent till date. Hence the allegations that not
following the several safety measures by the 9th respondent is liable to be rejected.
Further in page no 84, clearly mentioned in the safety audit report, stated as follows:

“The overall impression of the audit team about the practices and procedures
developed precautionary measures adopted by VPA was satisfactory. Hence the
allegations of the respondent are liable to be rejected.”

5. As far as para 13 is concerned, Cochin port is also handling the ammonium nitrate. In
this regard we have filed annexure 4, regarding the handling of ammonium nitrate,
published by Cochin Port Authority. The Karanja port also handles ammonium
nitrate, as per the Ministry of Ports, Shipping and waterways notification. Thereby the
allegations by the applicant are not true and are liable to be rejected. The guidelines
from the notification is as follows:

Place : Chennai &7/’/

: 08.07.2025 Executive Engineer
e ane Civil Engineering Department
Visakhapatnam Port Authority
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“Shipping of DG i.e. Explosives (Commercial/ Industrial) UN Class 1 and Ammonium
Nitrate are permissible from ports in India that have been notified by the Ministry of
Ports, Shipping and Waterways, Govt. of India on the recommendations of PESO. The
Karanja (Mumbai), Tuticorin, Cochin, Chennai, Visakhapatnam, Diamond Harbour
(Kolkata) ports are notified for Import/Export of Explosives.” - Annexure 1

6. As far as para 14 is concerned, Coromondal International and BASF are

manufacturing fertilizer companies. The said fertilizer companies contain ammonium

~nitrate ‘as a ‘component of their nitrogen content. Hence the allegations of the

10.

11

app[icapt,‘that these companies are manufacturing fertilizer and not the ammonium
nitrate are not correct.

As far as para 15 is concerned the allegations of the applicant, the proximity of
strategic assets and strategic location of respondent no 9, necessitates the import of
ammonium nitrate ought not to be permitted as any untoward incident involving an
explosion would result in disaster consequences. On the other hand, if the strategic
location is changed to any other major ports, far from the respondent no. 9, the
ammonium nitrate cannot be supplied to the strategic location of the industries as it
will be time consuming and there are more possibilities of explosions with long
transport of the ammonium nitrate, especially in the eastern parts of India.

As far as para 16, and para 23 to 31 is concerned, imported ammonium nitrate is not
explosive grade and in this regard, in the counter affidavit clearly and in detail, stated

in para 10, 11, 12, in annexure 8, 9, 10, 11, 12. Hence the allegations of the applicant
are liable to be rejected.

As far as para 19 is concerned, the applicant is simply denied that imported
ammonium nitrate through Sth respondent is not used for food production in India.
The Sth respondent has imported ammonium nitrate in India for food production,
especially for manufacturing fertilizers. The applicant has not produced any
documentary evidences to show that the 9th respondent has not imported
ammonium nitrate for the food production. In the absence of any evidences, this
Hon’ble Tribunal has to reject the applicant’s contention.

As far as para 20 is concerned, the applicants themselves filed annexure 9, 11, 13,

15, letters sent by the Ministry of Coal. Hence the allegations of the applicant are
liable to be rejected.

As far as para 21 is concerned, the 9th respondent denies that DGFASLI clearly
mentioned in annexure 22 that they have no power to give objections and they have
power only to oversee whether they have adapted safety measures or not. Hence the
allegations that 9th respondent is not complying safety standards to handle
Ammonium nitrate is not true, and rejecting the no objection certificate by the
DGFASLI is not true and the said contentions are liable to be rejected.

12. As far as para 22, 32', 34, 35, is concerned, the Hon'ble Apex court has clearly held

Place

in several cases, the sustainable development approach is to be considered apart

: Chennai C%og/
Date: 08.07.2025

Executive Engineer
Civil Engineering Department
visakhapatnam Port Authority




from the precautionary principle. Hence the allegations of the applicant are liable to

be rejected.

It is therefore prayed that this Hon'ble Tribunal may be pleased to dismiss the original

application and thereby render justice.

Solemnly affirmed by the deponent

at Chennai on this the 8" day of July, 2025 and

Signed his name in my presence

Place : Chennai
Date: 08.07.2025

Bz

Executive Engineer
Civil Engineering Department .,;"
Visakhapatnam Port Authority "‘J,\
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F. No. PD-24015/9/2022-PD-V/I]I
Government of India

Ministry of Ports, Shipping and Waterways
(Ports Wing)

Transport Bﬁawan,
1, Parliament Street, New Delhi-110001.

Dated 30th March, 2022
To,

Chairpersons,
All Major Ports.

Sub: Advisory on shipping of Dangerous Goods.
Sir(s),

I am directed to forward herewith Advisory on shipping of Dangerous
Goods for information and necessary action.

2. This issues with the approval of Secretary (PSW).

Yours faithfully,

(Rameshwar Kumar)

Under Secretary to the Govt. of India
Tel: 011-23311659

E-mail: rameshwar.k@nic.in

Encl: As above.




ADVISORY
Sub: Guidelines for transport of Dangerous Goods for the purpose of Import and
Export - Reg.
In view of the involvement of various authorities in the transportation of
Dangerous Goods from the Ports, under the respective laws, the following guidelines
may be kept in view to facilitate the processes of clearances at notified Ports as per

extant law.

A. GUIDELINES FOR EXPORTER/IMPORTER

1. Shipping of DG i.e. Explosives (Commercial/ Industria)) UN Class 1 and
Ammonium Nitrate are permissible from ports in India that have been notified by
Ministry of Ports, Shipping and Waterways, Govt. of India on the
recommendations of PESO. The Karanja (Mumbai), Tuticorin, Cochin, Chennai,
Visakhapatnam, Diamond Harbour (Kolkata) ports are notified for Import/Export
of Explosives.

2. Section 72 of the Major Port Authorities Act, 2021, empowers the Ports to make
regulations for handling DG, with the prior import/export authorisation of the
concerned Ministry/Department in the Central Government. Regulations notified
by the concerned Ports for handling DG are available in public domain on their
websites. The exporter/importer may consuilt the concerned Ports websites.

3. Importers and Exporters who have supply orders in hand for supply of DG, must
identify the notified Port which is compliant to handle authorised class of DG,
before seeking Import/ Export Authorisation to ensure smooth shipping of the
goods.

4, After receipt of Authorisation for Export/Import from DDP/DGFT or PESO, as the
case may be, the importers/ exporters shall approach the Shipping Lines on their
own, that follow the International Maritime Dangerous Goods Code(IMDG) for the

purpose of packaging, safety etc.




10.

11.

12.

Stuffing of containers for export shall be done in presence of custom officials and
once ready in all aspects, shall be inside the ports for Shipment. Storage and
stuffing inside the port shall not be allowed the inside of Port.

Before transporting the DG through road the importer/ exporter shall obtain prior
of the local administration having jurisdiction of transport route

The Consignments packed with raw or solid wood packaging material, it should
meet the Phytosanitary requirement ISPM - 15 (International Standards for
Phytosanitary Measures No.15).

Importer/Exporter of the explosives shall transport the material with adequate
number of armed (Not less than 2) guards/escorts from vessel till destination and
vice versa.

Importer/Exporter of the explosives shall make arrangement of additional Tractor
Trailers at ratio 1.5 (minimum 2 nos. TTs) from CFS to Port.

Importer/Exporter of the explosives shall ensure that vehicles carrying DG
comply with Central Motor Vehicle Rules, 1989 and submit following documents

to the Port Authority:

a. Fitness certificate of the vehicle
b. Insurance certificate

C. PUC

d. RC Book

Importer/Exporter of the explosives shall ensure that drivers must have
undergone training for handling of transporting explosives as per CMV Rules,
1989 and accordingly Driver's license shall have endorsement by RTO for
handling of dangerous goods.

The Driver shall

a. Observe all the precautions necessary for preventing fire, explosion or

escape of explosives.




b.

C.

13.  For the requirements to be met for shipping of DG, SOPs notified by the

respective Ports shall be followed.

B. RESPONSIBILITIES OF SHIPPING LINES

Ensure display of red flag during day light and red light during night hours
TREM-Transport Emergency card to be conspicuously exhibited on the

wind screen of the tractor-trailer.

i ¢ Ship Agent should submit the following documents to the Port
Authority/ICEGATE in advance:

iv.
V.

vi.
vii.

viii.

Authorization for manufacturing Explosives from PESO

Authorisation for export of Explosives/DG from PESO/MoD/DGFT
Consent to accept the Cargo by the Master of the Vessel and
importer/exporter

DG Manifest/Declaration

Material Safety Data Sheet(MSDS)

Packaging certificate
Shipping bill/bill of lading

Customs clearance of the explosives to be handled.

2. Vessel Incharge/Shipping Agent will file Departure Manifest with Customs as

soon as the ship leaves the port.
C. RESPONSIBILITIES OF PORT AUTHORITIES AT TRANSIT PORTS

The authorities in the Transit Port shall check the documents submitted for

Shipment at the port of origin/loading Port, unless there is justified suspicion of

mishandling.
D. GRIEVANCE REDRESSAL




Every notified port for export/import will have a Grievance Redressal Body

involving members from Port Authority and Customs, to address the grievances
in a time-bound manner.,

Lt 2311
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DRCYMOOR FERTILIZERS OVERSEAS PTE LTD. BILL OF LADING
26 ROBINSON ROAD, SIF BUILDING 13-02,
SINGAPORE 063 899 ——

Lonsgree
YO ORDER

TRAETy e
SOLAR INDUSTRIES INDIA LTD.
SOLAR HOUSE, 14, KACHIMET AMRAVATI ROAD,
NAGPUR 440 023, MAHARASHTRA, INDIA AND
ICICI BANK LTD,
COMMERCIAL BANKING, SC/A AND 5C/8B,
GROUNG FLOOR, SHRIRAM TOWER, NEAR LIC CHOWK,
NAGPUR 440 001, MAHARASHTRA, INDIA

[@>

Page 2
BA No. 1

TO BE USED WiTH CHARTER-PARTIES

FIRST ORIGINAL

Yeoaal oo waang
MV EAGLE TRADER ST PETERSBURG, RUSSIA

"o o dncharge
VISAKHAPATNAM PORT, INDIA

“Sroowr s descnmion o gonds Cemas mog~ [rerge——
AMMONIUM NITRATE (FERTILISER GRADE) 3500.262 MT 3 500.000 MT
IN BAGS OF 1250 KG

‘2800 BAGS

IEC: 0301024391
GST NO.: ITAACCS2132E32Q
E-MAIL: BOLARVIZACGGGMAIL.COM

CLEAN ON BOARD
FREIGHT PAYABLE AS PER CHARTER-PARTY

(ef which NIL on dech ol Shipper's nes; the Carrer not
bong responsibie for loss o Canaga howscerer srang)

Fraight payabie as per

CHARTER-PARTY duted 06.84.2023 bowd

FREIGHT ADVANCE. saley gol

Raceived on account of reight; P U0 SpRCTRd AD0W

SHIPPED a1 m ot of Lowdog n mopawet pocd onden aad condisen on

P Veraal W tavpge i e Font of Dechirge o 1o nes therets 09 the ™oy

Waht. measure. qually Quaniy, ConGadn, CoMtenta and vl LbATn,

D I e T Nm‘!" Wil .‘.“l-vv'“".m“l ICM'WN

number of

TAme Laed IOr OB ..oovviiiiina vays ... . hours, Bis Of Lairg mawcased babow 21 0f iy 007 800 daw W0y Ow of whch heng

LA ged e it orn thal bu vl

FORCONCITIONS OF CARRIAGE SE 6 OV RUEAF

fregh! payatéa of Puce »nd 2aie of wee
ASPERC/P ST-PETERSBURQ, 03™ MAY 2023

Nurte o wghe sl

JTHREE
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DREYMOOR FERTILIZERS OVERSEAS PTE LTD. BILL OF LADING
86 ROBINSON ROAD, SIF BUILDING 1302,
SINGAPORE 068 8989 Refeencn No.

TO ORDER

Yy e
SOLAR INDUSTRIES INDIA LTD.
SOLAR HOUSE, 14, KACHIMET AMRAVATI ROAD,
NAGPUR 440 023, MAHARASHTRA, INDIA AND
ICICI BANK LTD,

.COMMERCIAL BANKING, 9C/A AND 8C/B,
GROUNG FLOOR, SHRIRAM TOWER, NEAR LIC CHOWK,
NAGPUR 440 001, MAHARASHTRA, INDIA

Veasa ool wod 1y
MV EAGLE TRADER ST PETERSBURG, RUSSIA

“Fatol oxhage
VISAKHAPATNAM PORT, INDIA

TORE USED WITH CHARTER PARTES

Page 2
D/L No. 2

FIRST ORIGINAL

Shppet's desnpion of gooss Grons weaght

AMMONIUM NITRATE (FERTILISER GRADE) 2 506615 MT
IN BAGS OF 1250 KG

2 000 BAGS

IEC: 0301024391
GST NO.: 3TAACCS82132E3ZQ
E-MAIL: SOLARVIZAG@GMAIL.COM

CLEAN ON BOARD
FREIGHT PAYABLE AS PER CHARTER-PARTY.

(of which NIL on oece 8 Shopers raw; (he Camar nol
baing respaneidla o 10 o JaTIgE POWNIGEOr BTiBNg)

Nelwapn
2500.000 NT

Fralght peyabls au per SHIPPED  u ihe Por of Leadng i snoerent pood iier and cosdthion 64

FREIGHT ADVANCE. patety gat
Racaived oa sccount of reight: Fe peoc specied adove

roard
e Vessel br comuge i e Port of Ducherge of 50 near thavelc o the may

maauie Qually GATAY Condion, DOTEANS N vebas Wk

Wagm
lllllllllllllllllllllllllllllll IR L RN .‘»“Es! m m.m&lmd"mmhu“ﬁ

Peerga ol

Time usad for Joading ..............d;sys .,,.... . hours. Bils of Latirg intcand tabom & 0f iz MO0 ang dua Gy o'm of which haing

sctorpishal tw ohers sha! e wixa

FOR CONDITIONS OF CARUAGE SEE DVERLEAF

¥renhi pavasie 1 Pluce »d drte of msoe
ASPERCIP ST-PETERSBURG, 05™ MAY 2023

Rusbe o rgoe 3t | Sgneture

ATHREE AS AGENT FOR AND ON BEHALF OF
MASTER OF

GLE TRADER
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Page 2

BILL OF LADING

DREYMOQOR FERTILIZERS OVERSEAS PTE LTD. O/L No. 3
96 ROBINSON ROAD, 5IF BUILDING 13-02, TOBE USED WITH CHARTRR-PARTIES
SINGAPORE 068 899 Retwwice Na
Coragnee
YO ORDER
FIRST ORIGINAL
ey RsNG
SOLAR INDUSTRIES INDIA LTD.
SOLAR HOUSE, 14, KACHIMET AMRAVATI ROAD,
NAGPUR 440 023, MAHARASHTRA, INDIA AND
ICICI BANK LTD,
COMMERCIAL BANKING, 8C/A AND 0C/B,
GROUNG FLOOR, SHRIRAM TOWER, NEAR LIC CHOWK,
NAGPUR 440 001, MAHARASHTRA, INDIA
Vossal Port ol Sacng
MV EAGLE TRADER ST PETERSBURG, RUSSIA
ot al dechergs
. VISAKHAPATNAM PORT, INDIA
Strer's descrplon of 9eods Groes weg't Mot wey bt
J200.468 MT 3 200.000 MT

AMMONIUM NITRATE (FEKTILISER GRADE)
IN BAGS OF 1250 KG

2 560 BACS

IEC: 0301024391
GST NO.: STAACCB2132E32Q
E-MAIL: SOLARVIZAG@GMAIL.COM

CLEAN ON BOARD
FREIGHT PAYABLE AS PER CHARTER-PARTY

{of whvicA NIL on deck at SNpper's ng; ihe Caner noil
Ly respomsitig kr luss of Juiiage havioeves ariahing)

Froight poyubls a8 par
CHARTER-PARTY dated 08042023

FREIGHY ADVANCE.
Recatved on account of freight:

R R

_Muudlulouﬁn eaernderraee BAYR <. .... . hOuMS.

SHIPPED a1 v Purit of Loading I sigernsd gond croes and cendtan e

board

Ihe Vessel for caimsge B ke Porl of (acharge o 90 raw Peruie 2§ she may
wafcy gt

tha goode mseclad akose.

Weght massan, Guaily, Suauly. CHUIEOA. COMSNE 20d VIFUE UrBNOWN.

M WITNESS whamat Ihe Masier or Agest of e sad Vasssl has 2gned Do

purbes of
i of | 8dng ndcaing betow &1 of ing lancd Bnd diim any 0ne of whon batrg

scoampnhad the ofsecy thal be voud
FOR CONDTIONS OF CARRIAGE SFE OVERLEAF

¥} reg v pogabie w Plxce and 1o of s
ASPERCIP | ST-PETERSBURG, 05™MAY 2023
Numbst of engiewd Bal

JTHREE
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DREYMOOR FERTILIZERS OVERSEAS PTE LTD
96 ROBINSON ROAD, SIF BUILDING 13-02,
SINGAPORE 068 899

BILL OF LADING BiL No. 4

TOSE USED WITH CHAHTER PARTIES

Felanvn No

“Carsgres
TO ORDER

FIRST ORIGINAL

w
SOLAR INDUSTRIES INDIA LTD.

SOLAR HOUSE, 14, KACHIMET AMRAVATI ROAD,

NAGPUR 440 023, MAHARASHTRA, INDIA AND
ICICI BANK LTD,
COMMERCIAL BANKING, 5C/A AND SC/B,

GROUNG FLOOR, SHRIRAM TOWER, NEAR LIC CHOWK,

NAGPUR 440 001, MAHARASHTRA, INDIA

Vissel Po1of Wang
NV EAGLE TRADER

ST PETERSBURG, RUSSIA

“Potd Gachange
VISAKHAPATNAM PORYT, INDIA

“Erigpars ses=pion ol gooos

AMMONIUM NITRATE (FERTILISER GRADE)
IN BAGS OF 1250 KG

1200 BAGS

IEC: 0301024391

GST NO.: J7AACC32132E3Z2Q
E-MAIL: SOLARVIZAG@GMAIL.COM

CLEAN ONBOARD
FREIGHT PAYABLE AS PER CHARTER-PARTY

Wal st
1 500.000 MY

Cenae oy
1503.969 NT

(of whvich NIL on deck &l Shipger's risk: e Carmer not
beng responsible for oss o damage howscever afang)

---------------------------------------------------

SHIPPED s e Port of Losstng o sppersni good crdes ng cotdesn on
oodrd

o Vorssl for caermpe 10 Povt of Dacharge o 30 neer ihermic as sha may
iy et

Mo poocs spected ibove

Waght mesaure. SLally, guanity, oudingn, CONANS ANS vaive whlo s
IN WITNESS whomal e Masier o Apetd of [he sa0 Vesee hig sgned the

naroer o
Bide of Lanirg macated below a1 of s oor and daie aty tna o whch beng
accomghired the ctianm wal ta voul

FOR CONDITICNS OF CARRSAGE SEE OVERLEAF

Place &g sate of msue

Froght payabie 8
ST-PETERSBURG, 05™ MAY 2023

ASPERCP

Nurber of oogral el Signavite

JTHREE AS AGENT FOR AND ON BEHALF OF
MASTER OF THE MV EAGLE TRADER
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CO0E NAE: CONCENBAL ECITION 1

DREYMOOR FERTILIZERS OVERSEAS PTE L1D.

96 ROBINSON ROAD, SIF BUILDING 13-02,
SINGAPORE 068 899

BILL OF LADING B/L No. 5

TO BE VEED WITH CHARTER PARTES
Referenco N

TO CRDER

FIRST ORIGINAL

TTRUT S
SOLAR INDUSTRIES INDIA LTD.

SOLAR HOUSE, 14, KACHIMET AMRAVATI ROAD,

NAGPUR 440 023, MAHARASHTRA, INDIA AND

ICICI BANK LTD,
COMMERCIAL BANKING, 9C/A AND 8C/8,

GROUNG FLOOR, SHRIRAM TOWER, NEAR LIC CHOWK,

NAGPUR 440 001, MAHARASHTRA, INDIA

Puil of ey

(]
"MV EAGLE TRADER

sT PETERSBURG RUSSIA

~ Porl of decharm
VISAKHAPATNAM PORT, (NDIA

Ehppera seszplon o goods
AMMONIUM NITRATE (FERTILISER GRADE)
IN BAGS OF 1250 KG

1000 BAGS

IEC: 0301024381
G3T NO.: 37TAACCS2132E3ZQ
E-MAIL: SOLARVIZAG@GMAILCOM

CLEAN ON BOARD
FREIGHT PAYABLE AS PER CHARTER-PARTY

Nol weghi
1250.000 MT

Gross weght
1253.308 MT

|54 WhiCh N, 0N OSCK 3 Spears nsk; tha Carar a0t
bong retgonsbis for losg of damage howtoaver arlung)|

Prwight payable as par
CHARTER-PARYY dutsd 8404 2023

 FREXGHT ADVANCE.
Recslved on sccount of fresght:

SHIPPED ol Uhe Foa of | pateg m aresoncy gond crowe av'd pondlun on
o
he Visanl bor comage 0 ha Pod of [actargs or 5o reer Narsit 39 whe muy

ey gt
iha Quas Bgettiol stoee

Waphl, maasurs, Qually, Quantliy, CONSScn, COMND T4 vFUE UNANGMN
2 WITHETGS weeed! Ihe Maxiar oF Agent of g 3ail Yesasl has wpned e

number of
Gt of Ladng indicatnd hetlow Al o Bya s and dade o1y O of wiieh bairg

sotemprahid Ve chers thet be vout

FOR CUNDITIONS OF CARMIAGE SLE UVISALAF

Pace and dade of 1szue

Fregm payudie 3
ST-PETERSBURG, 05™ MAY 2023

ASPERC/P

Nuntwr af sogre Dal S9reiue
AS AGENT FOR AND ON BEHALF OF

ATHREE
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DREYMOOR FERTILIZERS OVERSEAS PTE LTD.

86 ROBINSON ROAD, SIF BUILDING 13-02,
SINGAPORE 068 839

BILL OF LADING B No. &

TODE USED WITH CHARTERPARTES
Relwante No

'TO ORDER

FIRST ORIGINAL

~Nry sy
SOLAR INDUSTRIES INDIALTD.

SOLAR HOUSE, 14, KACHIMET AMRAVATI ROAD,

NAGPUR 440 023, MAHARASHTRA, INDIA AND
ICICt BANK LTD,

COMMERCIAL BANKING, 8C/A AND 8C/B,
GROUNG FILLOOR, SHRIRAM TOWER, NEAR LIC

CHOWK, NAGPUR 440 001, MAHARASHTRA, INDIA

BT Bod of Gadeg
MY EAGLE TRADER

ST PETERSBURG, RUSSIA

Port f decarge
VISAKHAPATNAM PORT, INDIA

Svppar's deseripon of goods

AMMONIUM NITRATE (FERTILISER GRADE)
.IN BAGSE OF 1250 KG

800 BAGS

IEC; 0301024391
GST NO.: 3TAACCS2132E32Q
E-MAIL: SOLARVIZAG@GMAIL.COM

CLEAN ON BOARD
FREIGHT PAYABLE AS PER CHARTER-PARTY

Net werghl

1002848 MT 1 000.000 MT

[ which NIL pa dock at Svigpac’s risk; tha Camer nat
hesg (esporgibia fx loss O demmge howsaever arisrg )

Freéght paysbie as per
CHARTER-PARTY dated 0604.2023

FREIGHT ADVANCE.
Rocelved on atcound of Ireight.

....................................................

SHIPPED at the Port of Loaning m apsarmre good orcder 9ad conditsn oa
suad
n Verses kv carrage vy e Pont of Dachargn or oo nea Paneie 38 she may

iehy gat
Py UGty 3pacied alone.

Weg™ mamsurs Gually, geently. condion, condival 8rd vaiue yningwn

B VATREDD whwmal e Mesir oF Ageit & P sad Vesssl has sprad Ta
amtae A

B of L30ivg indcaned Dalow a0 0f his W’ and dafm wy one Of Whotn teeng
sctovgnhed tfe 0ot ahall be voud

FOR COMDITIONS OF CARRIAGE BEE DVERLEAF

Frasyh! payatie at Plate ind sate of noa
ASPERC/P ST-PETEREBURG, 05™ MAY 2023
Humiser of oogon Batl Brgnat e
ATHREE AS AGENT FOR AND ON BEHALF OF
MASTER CF




&ME CONCENSLLY EDITION Y234
Swow

OREYMOOR FERTILIZERS OVERSEAS PTE LTD. BILL OF LADING

Ay

BL No.7

§8 ROBINSON ROAD, SIF BUILDING 13-02, e i

SINGAPORE 068 899 Reeturmnon ho

TO ORDER

FIRST ORIGINAL

RO ST _
SOLAR INDUSTRIES INDIA LTD.
SOLAR HOUSE, 14, KACHIMEY AMRAVATI ROAD,
 NAGPUR 440 023, MAHARASHTRA, INDIA AND
ICIC] BANK LTD,
COMMERCIAL BANKING, 8C/A AND 8C/B,
GROUNG FLOOR, SHRIRAM TOWER, NEAR LIC CHOWK,
NAGPUR 440 091, MAHARASHTRA, INDIA

Vessd Pon of weoirg
MV EAGLE TRADER 8T PETERSBURG, RUSSIA

Pwtf ochage
VISAKHAPATNAM PORT, INDIA

BHDPEr B FELIPLON: ¢ QOOTE Gross wegm

AMMONIUM NITRATE (FERTILISER GRADE) 751,985 MT
IN BAGS OF 1250 KG

600 BAGS

IEC: 0301024391
GST NO.: 3TAACCS2132E3ZQ
E-MAIL: SOLARYIZAG@GMAIL.COM

CLEAN ON BOARD
'FREIGHT PAYABLE AS PER CHARTER-PARTY-

[of which NL on ceck a2 Svipper ¢ rek; tha Camer sat
veng responsbile for loss o demage howsoever arinng|

vt et
750.000 MT

Feaight payadie as per SHIPPED stire ront of Lowting in moowent good arder med sovdton on

CHARTER-PARTY dated 084,202 s

autery o)
Recoived on sccount of freight: e guots pecied alove

the Yenied kr carmge o Me Poct of Doclatge & 4 *uar therals Ak she may

Wi massus. suathy, guentl )y, condden, cordents ard vaka ot koo,

............... T TP N WITNESS whamal e Masar of Agent of Pa 530 Vesssd s ¥ 4w

rureer o

Tne usad for loading +...covuviiis ouYs e + hours Bt of Laoing woicaned Seima 84 o1 i M0 Bnd duta Wy Sna of which beng

petosnithed the oHes L0 08 vl

FOR COMDITIONS OF CARRIAGE BEE OVER EAF

Fraspnl peyeiie af Flate wd tala of nen

ASPERC/P | STPETERSBURG, 05™ MAY 2023

Number of oogne Bl Signature

3/THREE AS AGENT FOR AND ON BEHALF OF
EAGLE TRADER

MASTER OF TH!

L ———



£008 Nl CONOINN €, EIIVION Tpo¢
BILL OF LADING

PREYMOOR FERTILIZERS OVERSEAS P1E L1D.
TOBE USED WITH CHARTER PARTIES

' 96 ROBINSON ROAD, SIF BUILDING 13-02,
SINGAPORE 068 89% Acterance Ny

TO ORDER FIRST ORIGINAL

BT
SOLAR INDUSTRIES INDIA LTD.
SOLAR HOUSE, 14, KACHIMET AMRAVATI ROAD,
NAGPUR 440 023, MAHARASHTRA, INDIA AND
ICICI BANK LTD,
COMMERCIAL BANKING, 8C/A AND 8C/B,
GROUNG FLOOR, SHRIRAM TOWER, NEAR LIC CHOWK,

B No. 8

NAGPUR 440 001, MAHARASHTRA, INDIA

Voo
MV EAGLE TRADER

Portof sy
ST PETERSBURG, RUSSIA

“Tandl dschage

VISAKHAPATNAM PORT, INDIA

Svprers Sescvpaon of gocete

AMMONIUM NITRATE (FERTILISER GRADE)
IN BAGS OF 1250 KG

2240 BAGS
IEC: 0301024391

GST NO.: 3TAACCS2132E3ZQ
E-MAIL: BOLARVIZAGRGMAIL.COM

CLEAN ON BOARD
FREIGHTY PAYABLE AS PER CHARTER-PARTY

{of which NL on geck 2t Sypper's nsk, the Camier 2ot
bang responatie for losa o damage howsoaver anung|

Gross waght Nt waght

2B07.409 MT 2800.000 MT

SHIPPED st1tns Pon of Loatieg in sspwsnt grot mrewe ana rensitsn on
e Vesaw XY trsgs 10 Pe Fun of DaCtage of 40 reN De'an &5 AN8 May

g meras, Qeally Suaviy condacn, Coraetth urd vaLg unanown
N AMINESS whema' Ine Mogier or Agent of e 300 Vesssl Mat sgred Pa

Freigit paysble ag per

CHARTER-PARYY dated 08.04.2023 o

FREIGHT ADVANCE., Antely pat

Racedvad on account of fraight: e J001s spocriad siive
Tome usad #0r 08EE +\ . vvvinnens, oy v sensis hours. ervpeind

Bits of Ladeg wocaned baicw af 0f itve wor and dalm 31y o of which being
ecompeshed tho oinars Shat! be voul

FOR OCHDMIONS OF CARRIAGE SEE QVERLEAF

Fraigh! saysdio at Place and dals of sae
ASPERC/P | ST-PETERSBURG, 05™MAY 2023

Nurmber of ngnat Bel ligoanse
3THREE AS AGENT FOR AND ON BEXALF OF




_CODE NAME- "CONGENBILL", EDITION 1934

Shgper
DREYMOOR FERTILIZERS OVERSEAS PTE LTD.

96 ROBINSON ROAD, SIF BUILDING NO. 13-02,
SINGAPORE 068899

yo
BILL OF LADING B/L No. 1

TO BE USED WITH CHARTER-PARTIES

Consignee

TO ORDER HDFC BANK LIMITED,

WBO GROUP PLOT NO 18 BY 3 AND 18 BY 3PART IT
PARK BEHIND PERSISTENT SYSTEMS SOFTWARE
TECHNOLOGY PARK GAYATRI NAGAR MOUZA
PARSODI NAGPUR 440022, INDIA

FIRST ORIGINAL

~Nobly address
SOLAR INDUSTRIES INDIA LTD.,
SOLAR HOUSE, 14, KACHIMET AMRAVATI ROAD,
NAGPUR 440023, MAHARASHTRA, INDIA AND
HDFC BANK LIMITED,
WBO GROUP PLOT NO 18 BY 3 AND 18 BY 3PART T
PARK BEHIND PERSISTENT SYSTEMS SOFTWARE
TECHNOLOGY PARK GAYATRI NAGAR MOUZA
PARSODI NAGPUR 440022, INDIA

Vesse! Porl of loading

MV LUCKY TRADER

ST PETERSBURG, RUSSIA

Port of dscharge
VISAKHAPATNAM PORT, INDIA

Shgpper's descripbon of goods

AMMONIUM NITRATE (FERTILISER GRADE)
IN BAGS OF 1250 KG

TOTAL BAGS: 3 840

IEC: 0301024391
GST NO.: 37AACCS2132E32Q
E-MAIL: SOLARVIZAG@GMAIL.COM

CLEAN ON BOARD
FREIGHT PAYABLE AS PER CHARTER-PARTY

Net weight
4 800.000 MT

Gross we:ght

4 812,702 MT

(of which NIL on deck at Shipper’s risk; the Carrier not
baing responsible for loss or damage howsoever arising)

Freight payable as per
CHARTER-PARTY dated 31.05,2023

FREIGHT ADVANCE.
Received on account of freight:

----------------------------------------------------

SHIPPED at the Po of Loaging In spparent good order and tondiion on
board
tha Vesse! for carlage o the Port of Discharpe or 30 near therelo as she may

safoly gat
(he goods specited above.

Weighl, measure. quality, quantity, condition, contents ana valus unknown,
IN WITNESS whereo! the Master or Agent ol the said Vessel has signea the

number of
Bills of Lading indicated below all of th's tenor and dale any one of which being
accomplished (he others shall be voud

FOR CONDITIONS OF CARRIAGE SEE OVERLEAF

Freght payabdle al Ptace and dale of issue
AS PERC/P ST PETERSBURG, 02.07.2023
Number of ongnal Bs/L Sgnature
3/THREE AS AGENT FOR AND OF
MASTER OF MV LU
«w ©
< -~
(=)
0% —




CODE NAME: "CONGENSBILL", EDITION 1994 Page 2

Shipper .

DREYMOOR FERTILIZERS OVERSEAS PTE LTD. BILL OF LADING B/L No. 2
06 ROBINSON ROAD, SIF BUILDING NO. 13-02, TO BE USED WITH CHARTER-PARTIES

SINGAPORE 068899

Consignee

TO ORDER HDFC BANK LIMITED,

WBO GROUP PLOT NO 18 BY 3 AND 18 BY 3 PARTIT
PARK BEHIND PERSISTENT SYSTEMS SOFTWARE
TECHNOLOGY PARK GAYATRI NAGAR MOUZA
PARSODI NAGPUR 440022, INDIA

Ny s FIRST ORIGINAL

SOLAR INDUSTRIES INDIA LTD.,

SOLAR HOUSE, 14, KACHIMET AMRAVATI ROAD,
NAGPUR 440023, MAHARASHTRA, INDIA AND

HDFC BANK LIMITED,

WBO GROUP PLOT NO 18 BY 3 AND 18 BY 3 PARTIT
PARK BEHIND PERSISTENT SYSTEMS SOFTWARE
TECHNOLOGY PARK GAYATRI NAGAR MOUZA
PARSODI NAGPUR 440022, INDIA

Vessel Port of loading

MV LUCKY TRADER ST PETERSBURG, RUSSIA

Port of discharge

VISAKHAPATNAM PORT, INDIA

Shipper's descriplion of goods Gross weight Net weight
AMMONIUM NITRATE (FERTILISER GRADE) 4 311379 MT 4 300.000 MT
IN BAGS OF 1250 KG

TOTAL BAGS: 3 440

IEC: 0301024391
GST NO.: 37AACCS2132E32Q
E-MAIL: SOLARVIZAG@GMAIL.COM

CLEAN ON BOARD
FREIGHT PAYABLE AS PER CHARTER-PARTY

(of which NIL on deck at Shipper’s risk; (he Carrier not
belng responsible for loss or damage howsoever arising)

Freight payable as per D o ‘ ' .

CHARTER-PARTY dated $1.05.2023 f:"JPPE al the Port of Loading In apparent good order and condlion on
the Vessel lor carriage 10 the Porl of Discharge of 0 near therelo as she may

FREIGHT ADYANCE. safely get

Received on account of freight: the gaods specified above.

Waight, measure, quality, quantity, condit:on, contents and value unknown.
---------------------------------------------------- N WITNESS *M,“' m’ u"q‘u “ Agm o‘ m. '.ld v“,“ hu ‘.gn.d lh.
number of

Time used forloading .........000.. days ....... . hours, Bills of Lading indicated telow all of this tenor and dale any one of which being
accomplished the olhers shall be vod

FOR CONDITIONS OF CARRIAGE SEE OVERLEAF

Freighl payabie at Piace and date of Issue
AS PERC/P ST PETERSBURG, 02.07.2023

Number of orignal Bs'L Signature .
3/THREE AS AGENT FOR AND QN E
MASTER OF MV LUCHY




+ CODE NAME: *CONGENBILL", EDITION 1984

Shippar

DREYMOOR FERTILIZERS OVERSEAS PTE LTD.
96 ROBINSON ROAD, SIF BUILDING NO. 13-02,
SINGAPORE 068899

BILL OF LADING B/L No. 3
TO BE USED WITH CHARTER-PRRTIES

Consignee

TO ORDER HDFC BANK LIMITED,

WBO GROUP PLOT NO 18 BY 3 AND 18 BY 3 PARTIT
PARK BEHIND PERSISTENT SYSTEMS SOFTWARE
TECHNOLOGY PARK GAYATRI NAGAR MOUZA
PARSODI NAGPUR 440022, INDIA

~Nolly address
SOLAR INDUSTRIES INDIA LTD.,
SOLAR HOUSE, 14, KACHIMET AMRAVATI ROAD,
NAGPUR 440023, MAHARASHTRA, INDIA AND
HDFC BANK LIMITED,
WEBO GROUP PLOT NO 18 BY 3 AND 18 BY 3 PARTIT
PARK BEHIND PERSISTENT SYSTEMS SOFTWARE
TECHNOLOGY PARK GAYATRI NAGAR MOUZA
PARSODI NAGPUR 440022, INDIA

Vessel Port of loading

MV LUCKY TRADER ST PETERSBURG, RUSSIA

Port of discharge

VISAKHAPATNAM PORT, INDIA

Page 2

FIRST ORIGINAL

Shipper's description of goods

AMMONIUM NITRATE (FERTILISER GRADE)
IN BAGS OF 1250 KG

TOTAL BAGS: 2 800

IEC: 0301024391

GST NO.: 37AACCS2132E3ZQ
E-MAIL: SOLARVIZAG@GMAIL.COM

CLEAN ON BOARD
FREIGHT PAYABLE AS PER CHARTER-PARTY

(of which NIL on deck al Shipper’s nisk; the Camer not
being responsible for loss or damage howsaever arnising)

Gipss weght Net weight

3509.262MT - 3 500.000 MT

Freight payable as per
CHARTER-PARTY dated 31.05.2023

FREIGHT ADVANCE.
Recsived on account of frelght:

SHIPPED atthe Port of Loading in apparent good order and concilion on

board

the Vessel for camage (o the Port of Dischargs or 0 near therelo as shae may

salely get
the goods specified above.

Weight, measure, quakly, quaniity, condd.on, contents and valua unknown.
IN WITNESS whereof the Master or Agent ol the said Vesse! has signed (ne

number of

Bliis of Lading indicated be'ow all of Ihis tenor and dale any one of which being |
accomplished the others sha'l be vold.

FOR CONDITIONS OF CARRIAGE SEE OVERLEAF

Freight payab'e at
AS PERC/P

Place and dale of issue
ST PETERSBURG, 02.07.2023

Number of original Bs/L
3/THREE

Signature
AS AGENT FOR AND ON BEHALF OF
MASTEROF MV L @Y ER

&
3} AS
[2)

7318 B

N

\
G



" CODE NAME: “CONGENBILL, EDITION 1934

Page 2

Shipper
DREYMOOR FERTILIZERS OVERSEAS PTE LTD. BILL OF LADING B/L No. 4
96 ROBINSON ROAD, SIF BUILDING NO. 13-02, TO BE USED WITH CHARTER-PARTIES
SINGAPORE 068899
Consignee
TO ORDER HDFC BANK LIMITED,
WBO GROUP PLOT NO 18 BY 3 AND 18 BY 3 PARTIT
PARK BEHIND PERSISTENT SYSTEMS SOFTWARE
TECHNOLOGY PARK GAYATRI NAGAR MOUZA
PARSODI NAGPUR 440022, INDIA
rrs e FIRST ORIGINAL
SOLAR INDUSTRIES INDIA LTD.,
SOLAR HOUSE, 14, KACHIMET AMRAVATI ROAD,
NAGPUR 440023, MAHARASHTRA, INDIA AND
HDFC BANK LIMITED,
WBO GROUP PLOT NO 18 BY 3 AND 18 BY 3 PARTIT
PARK BEHIND PERSISTENT SYSTEMS SOFTWARE
TECHNOLOGY PARK GAYATRI NAGAR MOUZA
PARSODI NAGPUR 440022, INDIA
Vessel Port of loading
MV LUCKY TRADER ST PETERSBURG, RUSSIA
“Porof discharge
VISAKHAPATNAM PORT, INDIA
Shipper's description of goods Gross weight Nat weight
AMMONIUM NITRATE (FERTILISER GRADE) 2 205.822 MT 2200.000 MT

IN BAGS OF 1250 KG

TOTAL BAGS: 1 760

IEC: 0301024391

GST NO.: 37AACCS2132E3ZQ
E-MAIL: SOLARVIZAG@GMAIL.COM

CLEAN ON BOARD
FREIGHT PAYABLE AS PER CHARTER-PARTY

(of which NIL on deck at Shipper's risk; the Carrer not
baing responsibla for loss or damage howsocver arising)

Freight payable as per
CHARTER-PARTY dated 31.05.2023

FREIGHT ADVANCE.
Received on account of freight:

----------------------------------------------------

SHIPPED at tho Port of Loading in apparent good order and condition on
board

the Vessa! for camsge lo the Porl of Dischaige or 50 near thereto as she may
salely gat

the goods specified above

Weight, measure, quaiily, quantity, congition, contenls and vakis unknown,
IN WITNESS whereof (he Master or Agent of the said Vesse! has sigred the

number of
Bills of Lading Indicaled below all of this tenor and date any one of which baing
accomplisned the others shall be void.

FOR CONDITIONS OF CARRIAGE SEE OVERLEAF

Freight payable al Place and date of issue
AS PERC/P ST PETERSBURG, 02.07.2023
Number of onginal BsiL Signature
3/THREE AS AGENT FORAND ONB

MASTER OF MV LUCKY, TRADER




*_CODE NAME: "CONGENBILL", EDITION 1884

Shipper

DREYMOOR FERTILIZERS OVERSEAS PTE LTD.
96 ROBINSON ROAD, SIF BUILDING NO. 13-02
SINGAPORE 068899

BILL OF LADING @ B/L No.5

Page 2
TO BE USED WITH CHARTER-PARTIES

Consignee

TO ORDER HDFC BANK LIMTED,

WBO GROUP PLOT NO 18 BY 3 AND 18 BY 3 PART IT
PARK BEHIND PERSISTENT SYSTEMS SOFTWARE
TECHNOLOGY PARK GAYATRI NAGAR MOUZA
PARSODI NAGPUR 440022, INDIA

~Nolify acdress
SOLAR INDUSTRIES INDIA LTD.,
SOLAR HOUSE, 14, KACHIMET AMRAVATI ROAD,
NAGPUR 440023, MAHARASHTRA, INDIA AND
HDFC BANK LIMITED,
WBO GROUP PLOT NO 18 BY 3 AND 18 BY 3 PART IT
PARK BEHIND PERSISTENT SYSTEMS SOFTWARE
TECHNOLOGY PARK GAYATRI NAGAR MOUZA
PARSODI NAGPUR 440022, INDIA

" FIRST ORIGINAL

Vessel Pont of loading

MV LUCKY TRADER

ST PETERSBURG, RUSSIA

Port of discharge
VISAKHAPATNAM PORT, INDIA

Shipper's description of goods

AMMONIUM NITRATE (FERTILISER GRADE)
IN BAGS OF 1250 KG

TOTAL BAGS: 1 560

IEC: 0301024391

GST NO.: 37TAACCS2132E3ZQ
E-MAIL: SOLARVIZAG@GMAIL.COM

CLEAN ON BOARD
FREIGHT PAYABLE AS PER CHARTER-PARTY

Ne:weight

1950.000 MT

Gross weight

1955.160 MT

(of which NIL on deck at Shipper's risk, the Carrier not
being responsible for loss or damage howsoaver arising)

Freight payable as per
CHARTER-PARTY dated 31.05.2023

FREIGHT ADVANCE,
Received on account of freight:

P I T N I

Time used for loading

SHIPPED at the Port of Leading in apparent good order and conddion on
board
the Vessel for camriage 1o tha Port of Discharge or s near there!o as she may

safely gel
the goods specified abave

Weighl, ineasure, quality, ﬁuanmy. condition, conlents and value unknown,

IN WITNESS wheraof the Master or Agent of the said Vessal has signed Ihe
number of

Bilis of Lading indicated below all of (his lenar and date any one of which being
asccomplished the cthers shall be vold.

FOR CONDITIONS OF CARRIAGE SEE OVERLEAF

Freight payable at Place and date of issue
AS PERC/P ST PETERSBURG, 02.07.2023
Number of criginal Bs/L Signature
3/THREE AS AGENT FOR AND ON BEHAM

MASTER OF MV LUC




*_CODE NAME: "CONGENBILL", EDITION 1994 @ Page 2
Shipper
DREYMOOR FERTILIZERS OVERSEAS PTE LTD. BILL OF LADING B/L No. 6

968 ROBINSON ROAD, SIF BUILDING NO. 13-02, TO BE USED WITH CHARTER-PARTIES
SINGAPORE 068899

Consignee

TO ORDER HDFC BANK LIMITED,

WBO GROUP PLOT NO 18 BY 3 AND 18 BY 3PART IT
PARK BEHIND PERSISTENT SYSTEMS SOFTWARE
TECHNOLOGY PARK GAYATRI NAGAR MOUZA
PARSODI NAGPUR 440022, INDIA

Uy saaress ' FIRST ORIGINAL

SOLAR INDUSTRIES INDIA LTD.,

SOLAR HOUSE, 14, KACHIMET AMRAVATI ROAD,
NAGPUR 440023, MAHARASHTRA, INDIA AND

HDFC BANK LIMITED,

WBO GROUP PLOT NO 18 BY 3 AND 18 BY 3PARTIT
PARK BEHIND PERSISTENT SYSTEMS SOFTWARE
TECHNOLOGY PARK GAYATRI NAGAR MOUZA
PARSODI NAGPUR 440022, INDIA

Vessel Pod of loading
MV LUCKY TRADER ST PETERSBURG, RUSSIA
Pont of discharge

VISAKHAPATNAM PORT, INDIA

Shipper’'s descripion of goods Gross weight Net weight
AMMONIUM NITRATE (FERTILISER GRADE) 3058.071 MT 3 050.000 MT
IN BAGS OF 1250 KG

TOTAL BAGS: 2 440

IEC: 0301024391
GST NO.; 37AACCS2132E32Q
E-MAIL: SOLARVIZAG@GMAIL.COM

CLEAN ON BOARD
FREIGHT PAYABLE AS PER CHARTER-PARTY

{of which NIL on deck al Shipper's risk; the Camier nol
haing responsible for loss or damage howsoever arising)

Freight payable as per ‘

CHARTER-PARTY dated 31.06,2023 ,,So.",'JPP ED st the Port of Loading in spparent good order and condtion en
the Vessal for camage lo the Poit of D scharge or so near therelo as she imay

FREIGHT ADVANCE. salely get

Recelved on account of freight: the gooos specilied sbove

WeighL measure. quality. quantlly, conduon, conlerts and value unkrown
.................................................... IN WITNESS whereo! Iho Masler or Agent of the said Vessel has signed the
number of

Time usedforloading .............. days ....... . hours. Bills of Lading indicaled deicw all of this lenor and date any one of which being
accompushed the cihers shall be void.

FOR CONDITIONS OF CARRIAGE SEE OVERLEAF

Freght payable al Place and date cf ssve
AS PERC/P ST PETERSBURG, 02.07.2023

Number of org nal Bs/L Signature
3/THREE AS AGENT FOR AND ON BEHALF OF .
MASTER OF MV LUCKYNRABER
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s SENTULS FTVOIONY P
BILL OF LADING B/ No. 1

DREYMOOR FERTILIZERS OVERSEAS PTE LTD. Aot
98 ROBINSON ROAD SIF BUILDING 13-02 SINGAPORE TO BE USED WITH CHARTER-PAR

Raterence No

Tong gowe
TO ORDER

FIRST ORIGINAL

TR
SOLAR INDUSTRIES INDIA LTD.,,
SOLAR HOUSE, 14, KACHIMET AMRAVATI ROAD,
NAGPUR 440 023, MAHARASHTRA, INDIA AND
ICICI BANK LTD.,
COMMERCIAL BANKING, 9C/A AND 9C/B, GROUNG
FLOOR, SHRIRAM TOWER, NEAR LIC CHOWK,
NAGPUR 440 001 MAHARASHTRA, INDIA

B s ey

Vessst Port of lcating
‘% MY _BC RAEDA ST PETERSBURG, RUSSIA

o T Ponol Gechaoe
.}'.:. - VISAKHAPATNAM, INDIA OR PARADEEP, INDIA

T Stwpoe 3 Osscnoaon of JO0ds Net Woght Gross weght

_AMMONIUM NITRATE (FERTILISER GRADE) IN BAGS OF 1250 KG 4300.000 MT 4 311.378 MT

-TOTAL BAGS: 3 440

i fEC: 0301024391
. GSTNO:37TAACCS2132E3ZQ
EMAIL ID: SOLARVIZAG@GMAIL.COM

" CLEAN ON BOARD
FREIGHT PAYABLE AS PER CHARTER PARTY

(of which NIL cn deck sl Shippar’s risk. the Camier ndt
be:ng responsible lor loss or damaqe howsoever srdsing)

; . Freighi poyabls as per SHIPPED  tha Port ot Loading In apparent 900d onder and condion an
=4 CHARTER-PARTY datad 25.07.2023 boand the Vessel ¢ camage 1o he Pon of Dischangs of 50 now ereio &3 Sha
T . may salely g€t tha QOOd S EPesiBed above. !
.'; L 'moﬂ‘m“uwgm Weght, measure. Quasty. Quantly, CONIton, conten's and value unknown

IN WITNESS wheredl (ha Master of Agent of the said Vestel has sgned
number of Biis of Lading macaled below all of thig lenor and dale any ane of
whh beny aczomphahed The oihers srall be vod.

FOR CONDITIONS OF CARRIAGE SEE OVERLEAF PRy

Fraght payadie & Place and date of issue ]

AS PER C/P ST PETERSBURG, 10.08.2023
B-AS >

Nymber of onginal Bl Sgnature

3ITHREE

AS AGENTS FOR AND ON BEHALF OF |
MASTER OF MV BC RAEDA | L

\ fe .(/ \

A VAV S SR

. o l.
- ‘\h;.; ‘.

AR A5
> T e 4 ¢ A ) <

Hices . gat. el S iR s L |
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COOT NAME: “CONOENBAL", LNTION 1984

Shpper
DREYMOOR FERTILIZERS OVERSEAS PTE LTD.
96 ROBINSON ROAD SIF BUILDING 13-02 SINGAPORE

e ——
//9 -
(7

BILL OF LADING " BILNo.4
TO BE USED WITH CHARTER-PARTIES

Raference Ne.

P

Consgnea
TO ORDER

,i“.'l‘:l.l Lasriad ®

Y ek

L5 mdab

TRy addieas
SOLAR INDUSTRIES INDIA LTD.,
SOLAR HOUSE, 14, KACHIMET AMRAVATI ROAD,
NAGPUR 440 023, MAHARASHTRA, INDIA AND
ICICI BANK LTD.,
COMMERCIAL BANKING, 9C/A AND 9C/B, GROUNG
FLOOR, SHRIRAM TOWER, NEAR LIC CHOWK,
NAGPUR 440 001 MAHARASHTRA, INDIA

FIRST ORIGINAL

NS e L

V'

Vessel
MV BC RAEDA

Port of icacing
ST PETERSBURG, RUSSIA

Minthsuitson

Port of discharge
VISAKHAPATNAM, INDIA OR PARADEEP, INDIA

Shipper's description of goods

AMMONIUM NITRATE (FERTILISER GRADE) IN BAGS OF 1250 KG

TOTAL BAGS: 1760

IEC: 0301024391
GST NO: 37TAACCS2132E3ZQ
EMAIL ID: SOLARVIZAG@GMAIL.COM

CLEAN ON BOARD
FREIGHT PAYABLE AS PER CHARTER PARTY

(of which NIL on deck al Shipper's risk; the Carrier not N
being responsibie for loss or damage howscever arising) 3

ot 5 ot

2200.000 MT 2205.822 MT

Ll e

. ‘s LI »
sl et S S e B s i e i A Bl

'y g
O TS

DRrail L ot A M

- - S

Freight payable as per
CHARTER-PARTY cated 25.07.2023

FREIGHT ADVANCE.
Recsived on account of freight:

----------------------------------------------------

SHIPPED st he Pot of Loading in spparent good order and conditon on .
board tha Vessel for camage 1 the Port of Discharpe of 50 near theretd &3 she b
may sa'ely get the goods specified sbove,

Wesght, measure. qually, quantty, condtiion, contents and value Unknown.

IN WITHESS whereo! the Masier or Agent of the s3id Vessel has signed the
number of Bits of Lading indicaled below sl of (s lenor and date any ona of

which being accomplshed the others shall ba voud. J

FOR CONDITIONS OF CARRIAGE SEE OVERLEAF

Freght payabie at Placa and date of issus
AS PERC/P ST PETERSBUR 0.09.2023
Number of ongnal BaA, Sgnature 1 !
3MHREE :

AS AGENTS FOR AND ON BEHALF OF
MASTER OF MV BC RAEDA

BB T T
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—— ey -

-

—

Mﬂ)ﬂlm 1904

DREY
98 Rogl?q%%:e“m'leas OVERSEAS PTE LTD.
ROAD SIF BUILDING 13-02 SINGAPORE

Relerance No.

" Conmgrar—

TQO ORDER

TR R

FIRST ORIGINAL

SOLAR INDUSTRIES INDIA
LTD.

ﬁgé?aﬁ :2210355 ;hmcmmn AMRAVATI ROAD,

, MAHA
e di RASHTRA, INDIA AND
COMMERCIAL BANKING, 9C/A AND 9C/B, GROUNG
FLOOR, SHRIRAM TOWER, NEAR LIC CHOWK,
NAGPUR 440 001 MAHARASHTRA, INDIA

Vessel

Pont
MV BC RAEDA -

oading
ST PETERSBURG, RUSSIA

Pon of
VISAKHAPATNAM, INDIA OR PARADEEP, INDIA

Shipper’s description of goods

AMMONIUM NITRATE (FERTILISER GRADE) IN BAGS OF 1250 KG
- TOTAL BAGS: 1 440

IEC: 0301024391

‘. GST NO: 37AACCS2132E3ZQ

EMAIL ID: SOLARVIZAG@GMAIL.COM

CLEAN ON BOARD
FREIGHT PAYABLE AS PER CHARTER PARTY

Nat Weight Gross weight

(of which NIL on deck at Shipper’s risk; the Carrier not

being responsible for loss or

howsoever arising)

1800.000 MT 1 B0A.763MT. . '

Fraight payable es per SHIPPED o o Port o Loadiog % spperent giod orfer and Eoacion, 0
25.07.2023 board the Vessal for canfage to Discharge ocso neactherslo ss sha - -
| CHARTER-PARTY dated mptrrdiomepyehren-adr o % SRS
FREIGHT ADVANCE. Weight, measure, quality, quantty, condition, contants and yakus unknown. :
Recelved on account of freight: IN WITNESS whereol the Master or Agent of the 3aid Vessel has signed ha | -
T number of Blis of Lading indicated beiow al of Ihis lenor and Cale sny one of . |
................................................ which being sccompiished the others shall ba void. A s etal
Time used for 108dIDg «reerenserires days .sss0es hours. FOR CONDITIONS OF CARRIAGE SEE OVERLEAF .
Freight payable at Place and date of issue "
AS PERC/P ST PETERSBURG, 10.09.2023
Number of onginal BsA, Sigrature
P i
BRI - b 3/THREE
H','L:ﬂ L:""_‘-:, i
¥ ) O 8 i {037
: t v AS AGENTS FOR AND ON BEHALF OF
9% vk MASTEROFMVBCRAEDA - |
P T L 3
' ‘'
: -5.0C1 2063
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T STy,
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SRR
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e

~ 'CLEAN ON BOARD

514353 244 Y r—

LW L. PR

' AOR FERTILIZERS OVERSEAS PTE LT
ﬁﬁs PLACE, # 1206 CLIFFORD CENTRE,

DILL OF LADING
ORE LSEO WITHCHARTER PARTIES

SOLAR INDUSTRIES INDIALTD,,

11, ZADE LAYOUT, BHARAT NAGAR NAGPUR - 440033,

RE 048621
s ’ Ruference No,
INDUSTRIES INDIA LTD., iy
11, ZADE LAYQOUT, BHARAT NAGAR NAGPUR - g
MAHARASHTRA, INDIA s

FRST ORIGINAL 5

MAHARASHTRA, INDIA

Vs Pt of bty

MV LADY BEGUM ST PETERSBURG, RUSSIA
Pen of Gowchaype

VISAKHAPATNAM, INDIA OR PARADIP, INDIA

Shugper 'y dexXrgaen of pank

AMMONIUM NITRATE IN BAGS OF 1250 KG
FERTILIZER GRADE

TOTAL BAGS: 3 280

{EC: 0301024391
GST NO.: 37AACCS2132E32Q
E-MAIL: SOLARVIZAG@GMAIL.COM

BLE AS PER CHARTER-PARTY

et weight

~

Cmywa weight e ", ;
4110.849 MT 4100000 MT

FREIGHT PAYA
Freight payable as per SHIPPED uwmamm-\ww&w.h
CHARTER-PARTY dated 25.10.2022 toard : RS SIRIR o ST
mv;mumn&Mdanqnw'n
FREIGHT ADVANCE. 4 ' AL AN
Recsived od account of treight; T s Qe o e
[ mswaspamatsaen TS Pemamsprw FPTET L LR LSS Seassrnan INM1N°E'SS m NW‘WO'AMOCNNV“M
: e idaansa e days .iee .+ » hours. Bihs of Ladi Indicated telow ull of this lanor and dave of wtw
Time used for loading - " ~ Wmmom:mmm. o b ; m
£/ CONDITIONS OF CARRIAGE SEE OVERLEAF 1
Froghit pas e ol Place and date of L ' ; n
AS PER C/P Salnt-Petersburg, 15 January 2023
1] L,
Nushar of vl Bst gy 3
3THREE -
AS AGENT FOR AND ON BEHALF
MASTEROFTHEWLADY




(mm- ML EDEETON (voq

,MOOR FERTILIZERS OVERSEAS PTE LTD.
MFFLES PLACE, # 12.06 CLIFFORD CENTRE,
PORE 048621

——r T
ey A

o
By
A

<)
-t

BILL OF LADING
TO BT USEO WEHTICHARTER-PARTIEY

lefercice Na

o

- soum INDUSTRIES INDIA LTD.,
. {1, ZADE LAYOUT, BHARAT NAGAR NAGPUR -
- 440033,

"ﬂAHARASHTRA INDIA

SO REEY

SOLAR INDUSTRIES INDIA LTD,,

"“. ZADE LAYOUT, BHARAT NAGAR NAGPUR - 440033,

ARASRTRA, INDIA

FIRST ORIGINAL

! 0: Ponr of bomdin,
. MV LADY BEGUM ST PETERSBURG, RUSSIA
EZE %
| VISAKHAPATNAM, INDIA OR PARADIP, INDIA
}‘ l » doserpaon ol geods Gnuun;vg Net woght $
g'Momum NITRATE IN BAGS OF 1250 KG 5298.985MT  5285.000 MT
_m‘rlLlZER GRADE ;
f:ronn. BAGS: 4 228
usc 0301024391
. NO.: 37AACCS2132E32Q
i ;, L: SOLARVIZAG@GMAIL.COM
| CLEAN ON BOARD
; ‘jj—:gslsm PAYABLE AS PER CHARTER-PARTY
ht poyable ' A {‘"'
$%!gflyymr.v’gw 25.10.2022 .,S:‘,JPPED e e ,;,
MVnﬁhwthdWaummu“ o
mlom ADVANCE. salwl et ,_ _,_. N
“ W on secount of freights Ine goos's specided 4bove. . e M\;,

R e I Aenrnnan

Vieght, measure, quaity. quantity, condition, contants and vahse UNArown. | A;

IN WITNESS whareo! the Mastes or Agend of the mvmmwﬂ’ v
numbat ol 73 ,f
- Tiems used for loading . days ..ooens hours u.oluo-nmxmmadmw-dmnmdmm‘ _,,
,. ; nocomphshed the others shall Le voild 3 (_
X FOR CONDITIONS OF CARRIAGE SET OVERLEAR AR
SIS L wiiol
;il 'j A‘ :.. . ,x"!:."} \'
R Frraght gy able a) Place sl dats of s 'ci:;'v'
e AS PER CIP Saint-Patersburg, 15 January 2023? Al
4% : e
' : Nty of seigraal Bs | Sigasiure : i 3“{3t
: < ,"':*'f
5 AMTHREE
AS AGENT FOR AND ON BEHALF OF |
MASTER OFTHE MV LADY BEGUﬂ% j
L
: ; LA

e i

‘ s \ - E
s e N -
M—a‘\-‘a—*&—r.“u_ ———— =

"e :”.9:{-

3 ?3\«"2:‘
.
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A

g e
. /‘héi
AIRLL LT LS — - ( P
o F umuzms OVERSEAS PTE L.TD, BILL OF LADING " MLNTD
TORL USEDWITHEUARTER FARDICS '

£S PLACE, # 12.06 CLIFFORD CENTRE,
RE M48621

s -

Referomag No

- pr—

2 o)
- rAL INDUSTRIAL EXPLOSIVES LIMITED,

NDIA

<£COND FLOOR, IDEAL TOWERS, OPP BHEL ENCLAVE, e
AXSAR ROAD TANDBUND SECUNDERABAD 500009 TS, '

NSNS
IDEAL INDUSTRIAL EXPLOSIVES LIMITED,

SECOND FLOOR, IDEAL TOWERS, OPP BHEL ENCLAVE,
AKBAR ROAD TANDBUND SECUNDERABAD 500009 TS,

FIRST ORIGINAL

INDIA
“Nowt Towr of by

NV LADY REGUM ST PETERSBURG, RUSSIA
 Pow s Swtoye

VISAKHAPATNAM, INDIA OR PARADIP, INDIA

TOTAL BAGS: 400

IEC CODE: 0904002071
GST: 3BAAACI3I374G1Z0
EMAIL 1D: IDEALEXPLOSIVES@YAHOO.CO.IN

CLEAN ON BOARD
FREIGHT PAYABLE AS PER CHARTER-PARTY

e NTEEan o AR G wogM Netwongha -
AMMONIUM NITRATE IN BAGS OF 1250 KG 501.323 MT 500.000 MT
FERTILIZER GRADE ’

Proght paysse as pet
CHARTIR FARTY coted 28 W0 2002

FREQHT ADYANCE.
Facovead 00 accourd of bro g

R e I T L TR

Yiomn sned Sor tonding e GBYS L.inee %3

SHIPPED a1 Port of Loading in apparnt goad ander amd .
tosa :
Nhud\rcomobuvmcmcnu-m-u
el ot

e poa pecied adore '

WWRGhL exasam Quaily. QuUABly. CONITON, Cvenl 30d value bnown, y
::«::’s: whoveod nmumduuwm“
unwmmmuumw»‘unwmm
SOOI he 0e's hal be vl

FOR CONDITIONS OF CARRIAGE SEF OvERLEAF

T pnd = Tla e A M e
AS PER C/P Saint-Petersburg, 18 January 2023
Noong ot g L e
YTHREE . s
ASAO!NY!’ORNDOHW
MASTER OF THE MV LADY BEGUS W
2 3 ' 7» v ..




AN Ve
PR ) A A
L8

————— -

pLACE. # 12.06 CLIFFORD CENTRE, PV ESED WL OAN TN FARTH S
W‘ Rt N

'

S a———

| pEAL INDUSTR'AL EXPLOSIVES LIMITED,
- | szCOND FLOOR, IDEAL TOWERS, OPP BHEL ENCLAVE,
.\ AXBAR ROAD TANDBUND SECUNDERABAD 500009 TS,

WO

T
. IDEAL INDUSTRIAL EXPLOSIVES LIMITED,

~ SECOND FLOOR, IDEAL TOWERS, OPP BHEL ENCLAVE, FIRST 0R|G|NAL
. AXBAR ROAD TANDBUND SECUNDERABAD 500009 TS,

L T Tort of Loty
- MV LADY BEGUM ST PETERSBURG, RUSSIA

C et o venge

VISAKHAPATNAM, INDIA OR PARADIP, INDIA

{eRTILZERS OVERSEAS PTE LTD. DILL OF LADING AL N 70

B iﬁi\&\w‘r-‘ L wanghi Nt e wagn

- ANIMONIUM NITRATE IN BAGS OF 1250 KG 250.662 MT 250,000 MT
3 FERTILIZER GRADE

TOTAL BAGS: 200

1IEC CODE: 0904002071
! GST: 36AAACI3374G120
l : EMAIL ID: IDEALEXPLOSIVES@YAHOO.CO.IN

. CLEAN ONBOARD
_ FREIGHT PAYABLE AS PER CHARTER-PARTY

HTEmEt el e 0Tt Bt be voud
FOR COMOTIONS OF CARRIAOQE SET OVORLEAF

Freig'st payable a3 per SHIPPED Pert = »
> TER PARTY 218 i ¥ e S Ladng N Wwrwal goodl ol B e i baal
: Ta Vet kv coniage & Mo Port of Discherge v 00 "o Daalh an wha Saw
F‘ FRE/GHT ADVANCE, Nty gt

Recervid on accound of beight: T gouds wetled abive.

........ L L L T “N'.‘:‘.‘ m Nh.wd“umh“"
Toewadiorioadng ....c..0uvuen. dys ....... . hours B o Loy wsScaing becw a8 of ING ol Bl dady vy ora of whech barg

i anva n Ty wnd dave o ovaw

AS PERC/P Saint-Petersburg, 13 January 2023

Ll L e Noguomn
YTHREE

SR .. . i —

A
AS AGENT FOR AND ON BINALF OF
MASTER OF THE MV LADY BEGUSM




Murwmnt

FORM 111
CARGO DECLARATION
( SEE REGULATION 3 g q)

15-01-2023

£%

7

FERTILIZER GRADE o1\ KEESARA MANDAL RR "4

DIDY T5-526006

Nolity 1 WS SALVO E!FLOSW AND CHEMICALS

PVT LTD SY NO 756 786 Mﬂ@?"
PALLY KEESARA MANDAL RR
DIDT TS-526006

mdsnp unvucun 163 2. Port Where report is made : vz -
Mationaity of Shin : MH 9625607 4, Name of Master 1 EMRE Yamay s
t M -
; | SR, BHof No & Marks & Gross | Description of Goods | Name of Consigres,
o, | Lacng No. Kinds of | No. Weight Importer, ' Date | e of L Retaton o, Y e
Packages eg. o ditlerent of l Cesh ool v
Cases, 9"?::' House \De.ausnl | Penkaced oy | e
Cartons, ) ' 5 Agent, W-PRRa | oaaten | gy, |
Syl ::atalnu No. & Seal of WE. %.:,h, CCT . port s |
Preces Jtc. l | !
[3 7 8 9 10 1 12 T BT 8 L .’,.'\_
€ 3% 4000~ AS PER DL TE0Y3 2T AMMONIUM NOTRATC | Candignes : W% So R ToSUSTRIES 1ol b ot
IN BAGS OF 1250 KG F-£01 SRI SATY > .
ciss /'S/rssmuzn.n GRADE X \TYA COMMEACIAL PLAZA J
1 15-01-2023 AZOVE RAJASTHAK PALACE EOWDARA o
ROAD VISAKHAPAINAM S30004 AP
. Notify : M/S SCLAR INDUSTRIES INOIA LIMITED
VT2 F-501 SRI SATYA COMMIRCIAL PLAZA |
ABOVE RAJASTHAN PAIACE ROWDARA -|
ROAD VI ‘A(urml HAM SIXM AR
¥ A0 1200 A5 PER BL 1507469 AMMONIUM NITRATE  Consignee : M5 SALLO B0 OSIVES AND SEIGIN
BAGS PACKED IN BIG BAGS gyt LTD SY NO 756 786 ANKILEDOY

</ 15-01-2023
RULED
INvT21

s

2 2 il
1.323 AMMONIUM NITRATE
MTSs PACKED IN BIG BAGS

S ORISSA EXPLOSIV
FERTILIZER GRADE FVT LTD HSS TO MW/

ES SY NO 569 766 767 Slmm:\lfl-
LAGE BIRIDI POST ORISSA

Notify : M/S SALVO mosmsm CHEMICALS
PVT LTD HSS TO M/S ORISSA EXPLOSIV.

ES SY NO 569 mmsnmﬂgm-

LAGE BIRIDI POST ORISSA

Consignee : M/S SALVO EXH.OSNES AND

/
CALS

A
) o O

aiteearc SRRk 5

L a— —

VY




PHOTO-2025-07-08-15-44-04.jpg

7/8125, 3:54 PM

Name of Shipping Uine, Agent :

/3

rorv 11 [PRIOR ENTRY

CARGQ DECLARA

( SEE REGULATIO & 4)

L. NameclShip: DBC RAEDA 148 2. Port Where repoct Is made : INVTZS % S'
3. Nationality of Ship : BO 9487598 4. Name of Master ¢ MOHAMMAD KODSSI JAN NO - QAISISIY
SR | B of No. & Marks & Gross | Description of Goods | Name of Consmnee, Date ‘( Year Page
No. | Lading No, Kinds of Na. Weight Impocter, of Year | Remarns
Packages eq. f ditferent presen- (to be
Cases, tation qm oy

-' Cartons, | container No, & Seal of B/E. ‘W ust)
r Bags,Bales, NO of
i Pleces etc, packages.
: 3 7 8 9 10 11 12 13 14 17 )
i 7 7 1000 AS PER BL 1253.308 AMMONIUM NITRATE  Conslgnea 1 M/S SOLAR INDUSTRIES INOIA UMITED
! BAGS MTs FERTILISER GRADE IN F 501 SRI SATYA COMMERGIAL PLAZA

LC  10-09-2023 BAGSOF 1250KG  \a0vE RAJASTHAN PALACE BOWDARA

ALED ROAD VISAKHAPATNAM 530004 AP
Notify ¢ M/S SOLAR INDUSTRIES INDIA LIMITED

| INVTZL F 501 SR1 SATYA COMMERCIAL PLAZA
‘ ABOVE RAJASTHAN PALACE BOWDARA
{ ROAD VISA¥HAPATNAM 530004 AP
! 8 8 797 AS PER BL 958.886 AMMONIUM NITRATE  Consignea | PS SOLAR INDUSTRIES INDIA LIMITED -
| BAGS MTs FERTIUSER GRADE IN g 501 SRI SATYA COMMERCIAL PLAZA

BAGSQF 1250 XG ApqVE RAJASTHAN PALACE BOWDARA
ROAD VISAKHAPATNAM 530004 AP
Notity : M/S SOLAR INDUSTRIES INDIA UMITED
P 501 SRI SATYA COMMERCIAL PLAZA
ABOVE RAJASTHAN PALACE BOWDARA
ROAD VISAKHAPATNAM 530004 AP

a fﬁ} Assistant Comml&mo! Custe |

Custom House, Port Area
Visakhapatnam

e

11

=0.1

5 -/ /mail.google.com/mail/u/0/Mab=rm&ogbifinbox/F MfcgzQbgJFLarsKCGCzmWzF dXsDghxF ?projector=1&messagePartld

PP Ty e A

——-




FORM III
CARGOQ DECLARAT] oW OR ENTRY
( SEE REGULATIO & 4)
Name of Shipping Ling, Agent :
1. Nameof Ship: BC RAEDA 148 2. Port Where report is madae © INVT21
3. Nationality of Ship : BB 9487598 4, Name of Master :  MOHAMMAD KODSSI
[SR. | Bl of No. & Macks & Description of Goods | Name of Consignee,
No. | Lading No Kinds of No. Weight Importer,
Packages eg if different presen-
0
Bags,Bales, wuo. ner No, & Seal
Pleces etc.
[3 B O 8 9 10 1 12 13 1
0 1000  ASPER BL 1253.308 AMMONIUM NITRATE  Consignee § MEWR‘WW‘E INDIA LIMITED
BAGS FERTILISER GRADE IN g 501 SRI SATYA COMMERCIAL PLAZA
LC  10-09-2023 BAGS OF 1250 KG s nvE RAJASTHAN PALACE BOWDARA
RLED ROAD VISAKHAPATNAM 530004 AP
Notify :  M/S SOLAR INDUSTRIES INDIA LIMITED
INVTZL F 501 SRI SATYA COMMERCIAL PLAZA
ABOVE RAJASTHAN PALACE BOWDARA
ROAD VISAKHAPATNAM 530004 AP
COC) 797 AS PER BL 998,886 AMMONIUM NITRATE _ Consignes t M/S SOLAR INDUSTRIES INDIA UMITED ¥
BAGS MTs FERTILISER GRADE IN g 501 SRI SATYA COMMERCIAL PLAZA
LC  10-09-2023 BAGSOF 1250 KG L, a0vE RAJASTHAN PALACE BOWDARA
ROAD VISAXHAPATNAM 530004 AP
RULED Notly: M/S SOLAR INDUSTRIES INDIA LIMITED
INVTZ1 F 501 SRI SATYA COMMERCIAL PLAZA

ABOVE RAJASTHAN PALACE BOWDARA
ROAD VISAKHAPATNAM 530004 AP

AL

For Assistant Commlsstmr o)f Custo

PS5  Custom House, Port Area
Visakhapatnam

g




. sl iUill WO LVIHIG wwe wj - - - ~
¥1.5R001 7
PILL OF ENTRY FOR HOME CONSUMPTION ~
[Custom Stn: IWVIZ1)_ CHA : AAAFS1529CCHO01 [SANJEEVA CLERARING AGENC ] 1
BE No/Dt./cc/Typ:3326100/16/10/2023/N/H +
Importer Details :0301024391 PAN : AACCS2132EFT001 AD Code : 6390058 b
SOLAR INDUSTRIES INDIA LIMITED 4
Inv No &Dt. : 308/2023 10/09/2023 DREYMOOR FERTILIZERS OVERSEAS PTE LT &
Item Details i
——— - - - -—— - - ‘1‘
slno RITC Dascription RSP Load PROV =
Qty Unit Price CTH C.Notn C.NSNO CusDty Rt  BCD amt(Rs.) ;
Unit Ass Val CETH E.Notn E.NSNO ExcDty Rt CVD amt(Rs.) 3
4 31023000 AMMONIUM NITRATE (FERTILISER GRADE) IN BAGS OF 125 | j
OKG A/HQ/MH/P5/650(A4750) "
521.95 280.000000 31023000 050/2017 219A 2.50 % 308062.90 M
Cus AIDC 011/2021 11 5.00% 616125.75 '}:;
MTS 12322515.50 NOEXCISE 0.00 & 0.00 1%2
- Educaticnal Cess on CVDs : 0.00 % 0.00 o
Sec & Higher Edu. Cess on CVD : 0.00 % 0.00 L
Customs Educational Cess : 0.00 % 0.00 -3
Customs Sec & Higher Edu. Cess - 0.00 % 0.00 =
Social Welfare Surcharge: 10.00 8 92418.90 ui
IGST 001/2017 III42 18.00'8 2401042.25 %
GST Cass 001/2017 56 0.00" % 0.00 =5
---------------------------------------------------------------------------- <ty
Rs. 12322515.50 Page Total Rs. 3417649.80 E
Rs.  23520080.60 Inv. Gross Total Rs. 6243355.50 e
Rs. 467362002.51 BE Gross Total Rs. 125660825.10 5
BCD Rs. 7722023.20 NCD Duty Rs. 0.00 =
ANTID Fs. 0.00 SAFEGUARD Duty Rs. 0.00 5%
CcvD Rs. 0.00 Sch 2 Spl Excise Duty Rs. 0.00 =
CESS Rs. 0.00 GSIA Rs. 0.00 25
TTA - - RS, 0.00 L
Edu. Cess CVD Rs. 0.00 Customs Edu. Cess Rs. 0.00 -
Health CVD Rs. 0.00 Addl Duty - (Imports) Rs. 0.00 3
SHE, Cess CVD Rs. 0.00 SH Cust Edu. Cess Rs. 0.00 'g
Duty Payable: Rs. 125660824 6
Rs, Twelve Crore Fifty Six Lakh Sixty Thousand Eight Hundred and Twenty Four only cx
IGM No/IR :2357514-13/10/2023 Port Of Loading St Petersburg (Ex Le <
BL No e H/BL No : r 2
Date : 10/09/2023 Date : g
No. Of Pkgs. : 3040 BGS Gross Wt. 3 3810.055 MTS e §
4
IGM No/IR :2357514-13/10/2023 Port Of Loading St Petersburg (Ex Le 5.
BL No 53 H/BL No : <
Date : 10/09/2023 Date : 3
No, Of Pkgs. : 2800 BGS Gross Wt. : 3509.262 MTS i
IGM No/IR :2357514-13/10/2023 Port Of Loading St Petersburg (Ex Le e
BL No : 4 H/BL No : X
Date : 10/09/2023 Date : 4
No. Of Pkgs. : 1760 BGS Gross Wt. : 2205.822 MTS ]
IGM No/IR :2357514-13/10/2023 Port Of Loading St Petersburg (Ex Le :
BL. ~#o ;3 H/BL No :
Date : 10/09/2023 D :
No. Of Pkgs, : 1560 BGS B 3 ‘J
: G Gross Wt. : 1955.160 MTS X
IGM No/IR :2357%14- 1
BL  No > 7+4-13/10/2023 Port Of Loading St Petersburg (Ex Le j%
Date : 10/0$/2023 WAL “Sm : ! ‘ ;
No. Of Pkgs.  : 1440 Bgs : :




_ D RV T RV s :
L (o
UG

Indian Customs EDI System - Imports V1,5R001

T N

«SR001
BILL OF ENTRY FOR HOME CONSUMPTION

astom Stn: INVTZ1] CHA : AAAFS1529CCHO01 [SANJEEVA CLEARING AGBNCY
No/Dt./cc/Typ:8326100/16/10/2023/N/H

L .
-l

>orter Details :0301024391 PAN : AACCS2132EFT001 AD Code : 6390058-%3
AR INDUSTRIES INDIA LIMITED j
r No &Dt. : 362/2023 10/09/2023 DREYMOOR FERTILIZERS OVERSEAS PT!
7 Val : 1064000.00 USD TOI: CF 96, ROBINSON ROAD, Ak
2ight : 0.00 SIF BUILDING 13-02, 5% ';Aiﬁ
surance : 177128.90 INR SINGAPORE : L
3 Load(Ass): Cust. House: SG (ot _-068899
3 Load(Dty): HSS Load Rate: 0.00% Amount: 0.00 ,;
sc. Charges: 0.00 0.00 ' T
: Discount Rate: 0.00 Discount Amount: 0.00

D - : 0.00 XBE Duty FG Int.: 0.00 e
ird Party: RN
= BuyerSellerReltd : No'?ﬂé

Item Details el

Exchange rate: 1.00 USD = 84.1500" IN%

no RITC Description RSP Load PROV
y Unit Price CTH  C.Notn C.NSNO CusDty Rt  BCD amt (Rs)
it Ass val CETH E.Notn E.NSNO ExcDty Rt = CVD amt(Rs)

B/F 101517035.33 : 1004841. 60
N0 00
31023000 AMMONIUM NITRATE (FERTILISER GRADE) IN BAGS OF 125 - +
G A/BQ/MH/P5/660(A4750) : “;n
186.75 280.000000 31023000 050/2017 219%A 2.50 8 0.00 -
:im Notn : RODTEP i & BCD: 0 CVD: R
BCD Fg 1467718.00 CVD Fg 0.00 Sy
18 AIDC 011/2021 11 5.00% 2935436.00 G
'S 58708718.05 NOEXCISE 0.00 % 0.00
Educational Cess on CVDs : 0.00 & 0.00
-c & Higher Edu. Cess on CVD : 0.00 % 0.00
Customs Educational Cess : 0.00 & 0.00
1stoms Sec & Higher Edu, Cess s 0.00 % 0.00
>cial Welfare Surcharge: 10.00 % 440315.40
IGST 001/2017 III42 18.00 % 11439394.00
GST Cess 001/2017 56 0.00 % 0.00
Rs. 58708718.05 Page Total Rs. 14815145 00

This is an advance Customs Clearance document. The actual duty leviable
nay change with variations in statutory rates of duty/exchange rate.
Re-assessment can also be made by the Customs Department under-
section 17 of the Customs Act 1962 any time before clearance.




B Indian Customs EDI System - Imports V1,5R001
01

BILL OF ENTRY FOR HOME CONSUMPTION

m Stn: INVTZ1) CHA : AAAFS1529CCHO01 [SANJEEVA CLEARING AGENCY 4
Dt./cc/Typ:8326100/16/10/2023/N/H |

er Details :0301024391 PAN : AACCS2132EFT001 AD Code : 6390058 ‘
INDUSTRIES INDIA LIMITED 4
sDt. : 361/2023  10/09/2023 DREYMOOR FERTILIZERS OVERSEAS: eri
Item Details 9
2% |
RITC Description RSP Load |
Unit Price CTH  C.Notn C.NSNO CusDty Rt ~ BCD amt (Rs.
Ass Val CETH E.Notn E.NSNO ExcDty Rt = CVD amt(Rs.
‘31023000 AMMONIUM NITRATE (FERTILISER GRADE) IN BAGS OF 125 '1ij
'"HQ/MH/P5/660 (A4750) =)
0 280.000000 31023000 050/2017 219A 2.50 % 1004841.603
(DC 011/2021 11 5.00% 2009683.12 : L
40193663.41 NOEXCISE 0.00 % 0.00
Educational Cess on CVDs : 0.00 % 0.00
Higher Edu. Cess on CVD : 0.00 % 0.00 |
Customs Educational Cess : 0.00 % 0.00
ms Sec & Higher Edu. Cess : 0.00 % 0. 00i
1 Welfare Surcharge: 10.00 & '301452. SOJ
IGST 001/2017 III42 18.00 % 7831735_5‘
GST Cess 001/2017 56 0.00 & 0’00
Rs. 101517035.33 Page Total Rs. 26622665. so'
Rs. 101517035.33 Inv. Gross Total Rs.  26622665. soj
Rs. 101517035.33 BE Gross Total Rs. 26622665 , 50
| Rs. 1004841.60 NCD Duty RS, /. 0.00
)i Rs. - 0.00 SAFEGUARD Duty Rs. 0.00
| RsS. 0.00 Sch 2 Spl Excise Duty Rs. 0.00
RS. 0.00 GSIA Rs. 45 -0i068
RS. 0.00 SR
Cess CVD Rs. 0.00 Customs Edu. Cess Rs. 0.00
th CVD Rs. 0.00 Addl Duty - (Imports)  Rs. 0.00
Cess CVD Rs. 0.00 SH Cust Edu. Cess Rs. 0.00!
B 7 O T T U A E SRR NIRRT |
s is an advance Customs Clearance document. The actual duty leviable ﬂf?
change with variations in statutory rates of duty/exchange rate. f”
assessment can also be made by the Customs Department under e
tion 17 of the Customs Act 1962 any time before clearance. G el
...continued on page:3 ]
------------------------- 7--------------------------------------[ NIC 1--«
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Indian Customs EDI System - Imports V1,5R001°

2001 N
RILL OF ENTRY FOR HOME CONSUMPTION "_ G
. e
tom Stn: INVTZ1) CHA : AAAFS1529CCHO01 [SANJEEVA CLEARING AGENCY
9/Dt./cc/Typ:8326100/16/10/2023/N/H @
rter Details :0301024391 PAN : AACCS2132EFT001 AD Code : 6390058
R INDUSTRIES INDIA LIMITED ;
No &Dt. : 367/2023 10/09/2023 DREYMOOR FERTILIZERS OVERSEAS PTE
Item Details : : _“g
RITC Description RSP Load ‘J'
Unit Price CTH C.Notn C.NSNO CusDty Rt BCD amt (Rs
Ass Val CETH E.Notn E.NSNO ExcDty Rt CvVD amt(Rs.
31023000 AMMONIUM NITRATE (FERTILISER GRADE) IN BAGS OF 125 ; e
A/BQ/MH/PS/660 (Ad4750) i
0 280.000000 31023000 050/2017 219A 2.50 % 56483. 60 1
AIDC 011/2021 11 5.00% 112967.21 :
2259344.25 NOEXCISE 0.00 % 0.00 -
Educational Cess on CVDs : 0.00 % 0.00 T
& Higher Edu. Cess on CVD s 0.00 % 0. 00
Customs Educational Cess : 0.00 % 50 005
toms Sec & Higher Edu. Cess : 0.00 & 0. OOhh
ial Welfare Surcharge: 10.00 & 16945.10
IGST 001/2017 III42 18.00 % 440233 19 ¢
GST Cess 001/2017 56 0.00 % ! 0 00
Rs. 29510766.08 Page Total Rs. 7503525 50
Rs. 29510766.08 Inv. Gross Total Rs. 7503525. 50W
\ Rs. 443841921.91 BE Gross Total Rs. 119417469;60‘;“";_
; Rs. 7413960,30 NCD Duty Rs. 0.00
ID . Rs. 0.00 SAFEGUARD Duty Rs. 0.00
Rs. 0.00 Sch 2 Spl Excise Duty Rs. 0.00
s Rs. 0.00 GSIA Rs. 0.00 -
, o Rs. 0.00 :
. Cess CVD Rs, 0.00 Customs Edu. Cess Rs. . 0.00 }*
1th CVD Rs. 0.00 Addl Duty - (Imports) Rs. 0.00
.. Cess CVD Rs. 0.00 SH Cust Edu. Cess Rs. - 04 00

1is is an advance Customs Clearance document. The actual duty leviable BT
1y change with variations in statutory rates of duty/exchange rate., = “ .
:-assessment can also be made by the Customs Department under S
action 17 of the Customs Act 1962 any time before clearance.
...continued on page:ll




Vi, a0

fustom f1) FEs
BE o0 :
twpcttesy wtla
SOLAR WIS IRT)
iy Bn 1. @ 7
Invy Val

frelight
insurance

EVE Loadiirs).
Ve Loadily
Misc . Charoen:

EDD
Third Percy:

Yhis 43 an adva:

-7 "’0'10')‘ "y
re-genespi W
rection 17 of

-t v eem e ey

iRl

nafl also
‘4 Customs Act 1962 any time bgpfore clearance,

Inpaet s Vi A840) ngr

Indian Custora B0 fivetlan

O I i

OF ENTRY FOR WO OOMEwMETION

CHA 1 AATSTAIACOMOOL [SANJERVA CLEARING AGENCY

FARAI07202)/0/R

1)
PITHLGO

u

0301024391 PAM 1 AACCS2132E1700) AD Cods ¢ $)%96%a
INDIA LIMITED
>D23 10/0%7202) CREYMOOR FTEATILIZERS COVERSEAS PIX
20050, 00 08D TOI: CF 34, ROBINSON ROAD, -1
0.00 SIF PUILDING 123-02, ity
Lr 430 D9 158 SINGAPORE -
Cust., House: 8G -068999
MES Load Rate: 0,000 Amount: 0.00 |
. 00 0.00 :w
Discount Pate: ©.00 Discount Amount: 0.00
0.00 YBE Duty FG Int.: 0.00 ?
A
|
i
- BuyerSellerReltd : No ‘

Item Detalls

Exchange rate: 1,00 USD = 84.1500 !l‘&

Bine RITC o escription RSP Load nov'}
oty Unit Price CTH C.Xotn C.NSNO CuabDty Rt BCD amt (Rs)
Unit Acs Val CETH E.Notn E.NSNO ExcDty Rt CVD amt (Rs)
L
B/¥ AHaseT e 7413960 3054
0.00
3 31027000 AMMONIUM NITRATE (FERTILISER GRADE) IN BAGS OF 1235 al
OEG A/RQ/MU/PS/L0U(ARTS0) i
103.70 280,000000 31023000 05072017 219A 2.%0 % o.oo ¢
£xim Notn ROUTEP 1 BCD:0 CVD:
BCO Fo 61205.30 CVD Fy 0.00 ‘i
Cus AIDC 011/2021 11} 5.00% 122410.66
M 2446213,16 NOEXCISE 0.00 % 0.00
Loucational Cess on CvDs 0.00 % 0.00
SeC & Righer fdu. Ceas on CVD : 0.00 % 0.00
Customs Educstional Cess @ 0.00 % 0.00
~ustoms Sac & Hisnesr Edu. Cess : 0.00 % 0.00
socisl Welfare S.coharge: 10.00 % 18361.60
1C 97 00172017 11142 18.00 & 477034. 33'
GST Lass 001/2017 56 Q.00 % 0.
. 2445213,16 Page Total Rs. 617806.60
ks, i46x213.1¢€ Inv, Gross Total Rs, 617806,60
Bz, 44()50135.07 BE Gross Total Rs. 120035216.20

;e Customs Clearance document. The actual duty leviable
variations in statutory rates of duty/exchange rate.
be pade by the Customs Department under

B R S R e e e KGR RS 1 ™ TG
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Indian Customs EDI System - Imports V1.5R001

BILL OF ENTRY FOR HOME CONSUMPTION

[Custom Stn: INVTZ1] CHA : AAAFS1529CCHO01l [SANJEEVA CLEARING AGENCY . ]
BE No/Dt./cc/Typ:8326100/16/10/2023/N/H :
Importer Details :0301024391 PAN : AACCS2132EFTO001 AD Code : 6390058 Z,
SOLAR INDUSTRIES INDIA LIMITED 53
24 :Flat No.501, 5th Floor, Sri Satya C _
BowdaraRoad, Near Rajasthan Palace, 5y
Visakhapatnam 530004 Payment Method : Transaction : j
IGM No :2357514/13/10/2023 Port Of Loading :St Petersburg (Ex Le i
Cntry Of Orgn.: RUSSIA Cntry Of Consgn.: 92
BL No : 1 H/BL No : . & e
Date : 10/09/2023 Date : - sy
No. Of Pkgs. : 3440 BGS Gross Wt. : 4311.378 MTS <A
Marks:AS PER BL : |
& Nos o
L
Inv No &Dt. : 361/2023 10/09/2023 DREYMOOR FERTILIZERS OVERSEAS PTE LT :ﬁﬁ
Inv Val > 1204000.00 USD TOI: CF 96, ROBINSON ROAD, P Ot
Freight s 0.00 ¢ SIF BUILDING 13-02,
Insurance : 200435.33 INR SINGAPORE
SVB Load(Ass): Cust. House: SG -068899
SVB Load(Dty): HSS Load Rate: 0.00% Amount: 0.00
Misc. Charges: 0.00 0.00
Discount Rate: 0.00 Discount Amount: 0.00
EDD 3 0.00 XBE Duty FG Int,: 0.00

Third Party:

- BuyerSellerReltd : No - 25
Item Details AR o
Exchange rate: 1.00 USD = 84.1500 INR )

Slno RITC Description RSP ! Load PROV - <0
Qty Unit Price CTH C.Notn C.NSNO CusDty Rt  BCD amt(Rs), ks
Unit Ass Val CETH E.Notn E.NSNO ExcDty Rt CVD amt (Rs) 4}%
1 31023000 AMMONIUM NITRATE (FERTILISER GRADE) IN BAGS OF 125 RD thy
OKG A/HQ/MH/P5/660(A4750)
2597.50 280.000000 31023000 050/2017 219A 2.50 % 0.00
Exim Notn : RODTEP 1 BCD:0 CVD:
: BCD Fg ~ 1533084.30 CVD Fg 0.00
Cus AIDC 011/2021 11 5.00% 3066168.50
MTS 61323371.92 NOEXCISE 0.00 % 0.00
Educational Cess on CVDs : 0.00 % 0.00
Sec & Higher Edu. Cess on CVD : 0.00 & 0.00
Customs Educational Cess 0.0C % 0.00
Customs Sec & Higher Edu. Cess 3 0.00 & 0.00
Social Welfare Surcharge: 10.00 % 459925.30
IGST 001/2017 III42 18.00 & 11948859.00
GST Cess 001/2017 56 0.00 % 0.00
Rs. 61323371.92 Page Total Rs. 15474952,90

-~ ———————— - ——————————— — - - —— -, -~ - —— - — —

This is an advance Customs Clearance document. The actual duty leviable
may change with variations in statutory rates of duty/exchange rate.
Re-assessment can also be made by the Customs Department under
section 17 of the Customs Act 1962 any time before clearance.




’ : Indian Customs EDI System - Imports V1.5R001
V1.5R001
RILL OF ENTRY FOR HOME CONSUMPTION
[Custom Stn: INVTZ1] CHA : AAAFS15259CCHO01 [SANJEEVA CLEARING AGENCY
BE No/Dt./cc/Typ:8326100/16/10/2023/N/H
Importer Details :0301024391 PAN : AACCS2132EFTO001 AD Code : 6350058
SOLAR INDUSTRIES INDIA LIMITED e
Inv No &Dt. : 367/2023 10/09/2023 DREYMOOR FERTILIZERS OVERSEAS PTE L
Inv Val 3 350000.00 USD TOI: CF 96, ROBINSON ROAD,
Freight : 0.00 SIF BUILDING 13-02,
[nsurance : 58266.08 INR SINGAPORE ‘
SVB Load (Ass) : Cust. House: SG -068899
35VB Load (Dty): HSS Load Rate: 0.00% Amount: 0.00 :
disc. Charges: 0.00 0.00 :
Discount Rate: 0.00 Discount Amount: 0.00
DD : 0.00 XBE Duty FG Int.: 0.00
third Party:
- BuyerSellerReltd : ‘No.
{t: Item Details S s
L. Exchange rate: 1.00 USD = 84.1500 INR
Hno  RITC Description RSP Load  PROV
ity Unit Price CTH C.Notn C.NSNO CusDty Rt  BCD amt (Rs)
P‘i’t Ass Val CETH E.Notn E.NSNO ExcDty Rt  CVD amt (Rs)
I B/F 414331155.83 7357476.70
i +0.00
L 31023000 AMMONIUM NITRATE (FERTILISER GRADE) IN BAGS OF 125 «° . 7 .RD
G A/HQ/MH/PS/660(A4750)
&54 .30 2860.000000 31023000 050/2017 219A 2.50 % A 0.00
im Notn : RODTEP 1 BCD: 0 CVD: S
BCD Fg 681285.50 CVD Fg 0.00
AIDC 011/2021 11 5.00% 1362571.12
va 27251421.83 NOEXCISE 0.00 % .0.00
g Educational Cess on CVDs : 0.00 % 0.00;
éo ‘& Higher Edu. Cess on CVD : ¢.00 & .0.00
e Customs Educational Cess : 0.00 % 0.00
toms Sec & Higher Edu. Cess E 0.00 & 0.00
>cia1 Welfare Surcharge: 10.00 $ 204385.70
0 IGST 001/2017 III42 18.00 & 5309939.50
GST Cess 001/2017 56 0.00 & 0.00
O ot i o i 5t e s s 150 e T e e s o e e e S e e s e e S e S S i
. Rs.  27251421.83 Page Total Rs. 6876896.40
I s s e e e i s s e e e e i s i 5 e s e e e e i s e e e S i S i R s DY R B
tr
his is an advance Customs Clearance document. The actual duty leviable
ay change with variations in statutory rates of duty/exchange rate.
i=assessment can also be made by the Customs Department under
ction 17 of the Customs Act 1962 any time before clearance.

L s RN 5 .,'.'--),.-,_;'. g
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4 v 4633296
{ oil sno0L tndfan Customs €01 System - Imports V1.5%001

e DILL OF ENTRY FOR s:;:;ym-non
{ 2y
L (Custom S m INVTZ 257PCII001 [M/S.SRAVAN SHIPPING SERVICES #]

-;gg{g;- eIy 43§ 396713 omoz 3/H/H
P

I0EAL TNOUSTRIAL e ol MAcr3sz4ceroon Ab code : 02900Ex
tPLOTNO.156/7, RAKI ROAD

mn
ONT!S" GARGH ,3/ 495446 payment Method ! Transaction
. ICM KO :2335377/714/02/ port of Loading :
a:ry of orgn.. |7tus /p ﬁc/u:ry 0 consq:?:'“ ReTerINg
zne KPR, 5 lsl 1/202 m:: 1
ug}ks‘uv s. !gm Gross wt. : 180.476 MY,
& hos Awouwu NITRATE(FERTILIZER GRAOE)
v Ko & Dt. & 534-C/2022 16/01/2023 DREYNOOR FERTILY
}'nr:igv:l ; 1%400.00 USD TOX: CF LTD. 24 RAFFLES Puc:?w.sw e
msurance i 14059.75 7 1 I e
N Lotots AR o 2o
Misc. chlrgc:. 0.00 0.00 o . 9:00 :
piscount Rate: 0,00 Discount Amount: 0.00
: 0.00 X@E Duty FG Int.: Q.00 -

'I'Mrd Party: ¥
suyerseller Reltd : (]
1.00 usD = 82.7500 INR

Item Details

exchange rate:
sino RITC pescription RSP Load nov
Qt¥ unit Price CTH C.Notn C.NSNO Cus Oty Rt BCD mi
unit Ass val CETH  E.Notn E.NSNO Exc Oty Rt

IN BAGS OF 1 20KGEACNOFRUSSIA

: ous;:?m:c uo A/co/'m/rs 408(A4526) DATED 21.12,2022)
. ] N
180.00 7 { 23% 50/2017 219A 2.50 % 2903N.OO
Cus 11 .oou $81608.00
MTS 1163 159 75 uozxczss 0.00 X 0.00
gducational Cess on CVDs 0.00 X 0.00
Soc & nigher gdu. Cess on CVD s 0.00 % 0.00
3 s:ong gduc:gionéi gess H 8.83: g.%
Customs S5eC Higher u. Ces : . .
: 10.00 % B7241,20
soctal welfare surcharge: 001/2017 Trrd2  18.00 X szg.zs
GST cus 001/2017 S6 0.00 % .00
T s, 11632159.75 page Total Rs,  3226179.50
Rs. 11632159.75 Iav. Gross total RS, 3226179.50
Rs. 11632159. 75 DE Gross Total RS. 3226179.50
BCD RS. 290!04.0 NCD Duty RS. .00
ANTID RS. 0.00 SAFEGUARD D t¥ RS, 0.00
cvD RS, 0.00 5ch 2 spl excise Duty Rs. 0.00
CESS RS. 888 GSIA Rs. 0.00
TTA RS. .

. Cess CVD RS, 0.00 customs Edu. Cess RS. 0.00
:g:"lth cvD RS, 0.00 Add1 puty - (Imports) Rs. 0'88
SHE. Cess CVD  RS. 0.00 SH Cust £du. Cess RS. 0.
S ablar b i Re. 3226179
2:.0,7;1 :ty Two Lzkh Twenty six Thousand One Hundred and Seventy Nipa only

container petails
csTIN Deralls
pocument NO Typ State Cd/Hame IGST Ass. vﬂ JIGST At GST Cess Aat
zzuuuculua!zv G 22 CHATTISGARH 12591!13 2266526
Page 1
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Indian Custems EDI System - x-poﬁgzei.smm

BILL OF ENTRY FOR HOME BUMPTION

[Custom STn: INVTZ ;___
BE m‘_{g; &m.m 33&3{1&/02{2023/ /R
10904 AN @
f’:’& et A et R AAACI3374GFT001 AD Code : 02900sx
:PLOT NO. 08, NPAKVN UDYOG

7
L AREA, WAIDHAN VILLAGE

MADHYA PRADESH 485886 Payment Method : Transaction
IGM No  :2335377/14/02/2023 Port Of Lcading :St Petersbu EX Le
cnery Of Orgn.: RUSSIA Cntry of consgn?. .¢
BL No 1 70 H/BL NO s '
Dngteof Pkgs : %36 BG."2>023 ores -
- SN Ae Gros - % B
P G A S Wt 250.662 mTs
& NOS AMMONTUM NITRATE(FE ER GRADE)
Inv NO & Dt. 534-0/2022 16/01/2023 DREYMOCR FERTILIZERS OVERSEAS PTE
Inv val 2 95000.00 usD TO1: CF LTD. 24 RAFFLES PLACE,
Freight : 0.00 12-06 CLIFFORD CENTRE,
Insurance : 19527.44 INR !
Sve Load(Ass : Cust. House: n«:uoaz -048621
SvB Load(Oty): HSS Load Rate: 0.00% Amunt 0.00
Nisc. charges- 0.00 0.00
Discount Rate: 0.00 Discount Amount: 0.00
- 0.00 XBE Duty FG Int.: 0.00

'rhi rd Party:

- suyerseller reltd : No
Item Cetails
exchange rate: 1.00 uSD = 82.73500 INR

sino RITC pescription RSP Load PROV
Qty Unit Price CTH C.Notn C.NSNO Cus Dty Rt  BCD amt(Rs
unit Ass val CETH E.Notn E.NSNO Exc Dty Rt CQVD aat(Rs
1 31023000 AMMONIUM NITRATE IN BAGS OF 1250 KG EACH OF RUSSIA
N ORIGIN(IMP.LIC. NO.A/NQ/‘I’G/PS/‘OS A4526 nxr:n 21 12.2022)
250.00 780 000000 3102 0S /20 2.50 X 403894.40
011/20 u S.00% 807788.88 -
MTS 16155777 44 NOEXCISE 0.00 % 0.00
Educational Cess on CVDS @ 0.00 X 0,00
Sec & Mgher Edu. Cess on VD - 0.00 X 0.00
Customs Educational Cess 0.00 X 0.00
Customs Sec & Higher Edu. Cess : 0.00 X 0.00
social welfare Surcharge: 10.00 X 121168.30
IGST 001/2017 11142 18.00 X 3147953.25
GST Cess 00172017 56 0.00 X 0.00
T Rs. . 16155277.44 Page Total Rs.  4480804.80
Rs. 16155777.44 Inv. Gross Total RS, 4480804.80
Rs. 16155777.44 BE Gross Total RS. 4480804.00
eCco RS. 403894.40 NCD Duty RS. 0.00
ANTIOD Rs. 0.00 SAFFGUARD Oug Rs. 0.00
CcvD RS. 0.00 sch 2 spl excise Duty Rs. 0,00
Cccss RS. Q.00 GSTA RS. 0.00
TTA RS. 0.00
Edu. Cess CVDO Rs. 0.00 Customs Edu. Cess RS. 0.00
Health ¢vo RS. 0.00 Addl puty - (Imports) Rs. 0.00
SHE, Cess CVD Rs. 0.00 SH Cust Edu. Cess Rs, 0.00
puty Payable: 4480804
Rs, Forty Four Lakh E‘lghty Thousand Eight uundred and Four only ;
Contafner pDatails
GSTIN Details r
L N L L)
Document ko Typ State cd/Nm IGST Ass.val  IGST Ant  GST Cess Amt
2 3MAACT 3374612V G 23 MADHYA PRADE 17488629 3147953 0
page 1
Thy o e ." ry
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This is to certify that, at the request of our Principals, we have performed the quality inspection of the under
mentioned commodity upon completion of loading of cargo on board the carrying vessol:

. Description of Goods : AMMONIUM NITRATE IN BAGS OF 1250 KG
FERTILIZER GRADE
* Vessel : MV LADY BEGUM
Port of Loading : STPETERSBURG, RUSSIA
.+ Port of Discharge : VISAK}MPATNAM INDIA OR PARADIP, INDIA
" Bill of Lading : NO.7CDATED 15.01.2023 *
Quauntity as per B/L No. : TOTAL NET WEIGHT: 180.000 MT

7C dated 15.01.2023 TOTAL GROSS WEIGHT: 180.476 MT
TOTALBAGS: I~~~

/
ES OF INSPE

_were obtained/the results of analysls are based on the average sample:

Parameter Specification Actual result Method
‘ ] GOS[2-2013 it. 74.1
™ NH4ANO3, % 98 min 98.6 (GOST 30181.6)
. |Nitrogen, % 344 min 345 GOST 220131t 752
" | Moisture, % 0.6 max 0.4 GOST 2-2013 k. 7.6.1
Or Content Gravimetry aftar carbon
algnnkucd as carbon, % 0.2 max : <0901 tetrachloride extraction
Prill Stze:
1-4mm, % : 90 min 99 GOST 21560.1-82
Colour: White. The results of analysis are {nrsedonavemge-sam ults of inspection are valld at me
and place of Inspection stated, (% JSCe e
ERR Bpss a0
Dated: 237 of January, 2023
For rod on behalf of
BUREAU VERITAS RUS

A gendoms 47 fendered In accondanca with Bursay Verlles mmcluu Divitlon Genars! Conditions of Sarvica svsilable on request or i
heips lfecminodies buresuvarias com/generaiconaitione-service
180 90012015 cerfilind 661113

CERTIFICATE OF QUALITY ~ ~ Prnoawordoffrust

“The sampling and chemical analyses were performed according to the requirements and the following results .




Certificate No. 181202-3715654-SP-NR-MIN-1353-23-200/A1

_“Inspection of the above-mentioned shlpment of AMMONIUM NIT RATE! (EERTILISER ‘GRA

SAMPUNG Manual sampung was perronned by sGs,-a, per GOST 21560.0-82. d uring. tho losiing:
.. vessel. Incremenis were collected from a freshly exposed surface while the materhl was in moﬁon..
fia systematnc lmown-mqss interval basls. Mtha Mlnaementmass "

e §g-_|gmu§ Aggugg; RESQLTS Composme samp!e was analysed according to GOST lS()'i and’ AFPC
- standards. The following are !he msults of analysis performed at the SGS laboratory in St\Potorsburg Russia

CERTIFICATE OF QUALITY
VESSEL MV BC RAEDA
GOODS DESCRIPTION AS PROVIDED BY AMMONIUM NITRA RTILISER GRADE) ¢~ et
THE CLIENT.. . : IN BAGS OF 1250 PR
NUMBER OF BAGS (AS PER BIL) ¢ 3440 BAGS ¥ 1;.7"‘*‘.‘; ;
NET WEIGHT (AS PERB/L) - : 4300.000 MT a Ty SEE ,
GROSS WEIGHT (AS PERBIL) . : 4311.378 MT P AR L AR A
PORT OF LOADING (AS PERB/L) 4w §T.PETERSBURG, RUSSIA b Mi T~ "¢
PORT OF DISCHARGE (AS PER BIL) u VISAKHAPATNAM, INDIA OR pmj;g Q DIA-
BIL NO. AND DATE SONE : NO.1DD 10.09.2023 e VA B
e L iy o LS »-’,,,A.\- g‘b‘; 1.}\4‘§
THIS |s TO REPORT that in accordance wﬂh Instruct!ons recelved imm our’ Prtnclpd, pew
DE):IN'B,

.....

’ :'_ o ,.4-,5.,‘,',:' .&,",,: 'I ‘:f ‘.',

1250 KG we report the followmg

this sampling method is defined by the standard.

(sample No 9906) . "

F ~ o Test ltoms LY X Method Spoclﬂcut!on v 1
J NIMNOS,' % R e o [ GOST2p.74.1 98.0 min |
‘| Total Nitrogen, % LT T NSIG0ST 2p. 752 34.4 min &

‘| Moisture (By Fisher Method), % . .GOST 2p.76.2 0.8 max o
:| Organic content, % Sl AFPC Ne17- 0.2 max |
-Granulometry: 3 &
L - 4 mm, % i X\ISO 8397 90.0 min !
Colour gy By visual White ‘ i
[ :
Ammmummummbmugwumlmm mmmmmmumdmwﬁu }
place of loading / Inspection. e; = e
The manual sampling method was agresd with the SGS Principal, 83 sampling by more rellable methods was not possible. The My of "1

o Anyhddtrofﬂisdoeu'nonthﬁmaMHamMnmthm-midmemummwmﬁ |
:.cumwuwdmmmbmuw &p!oﬂnhﬁodmmnpm mmmhnmmn{y % |
present. - s Ao R !
mtdmnwuunmmolmmbum D s - ‘}:’\ﬁ’x f
G iiroait i bk eskd: by BOY. Vistok” Limkad (51" Puléraburg) undoer ts Genersl CondudBector s.mws..ﬁs:.i |
hitp/Awww 3gs com/en/Terms-and-Conditions.aspx.  based on the findings by SGS Singapore. Notwithstanding the lssuance of this
document by SGS Vosiok Limited, the accuracy of the findings contained herein remains the responsibllity of SGS Singapore,
4
- SIGNED AND DATED AT FOR AND ON BEEHALF O '
5 ST. PETERSBURG SGS VOSTOK LIMITED i
.\« SEPTEMBER 18, 2023 AS AN INDEPENDENT SURVEYOR E
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2 0 i <y
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Certificate No. 181202-371854-SP-NR-MIN-1383-23-200/A2

CERTIFICATE OF QUALITY
VESSEL : MV BC RAEDA e A
GOODS DESCRIPTION AS PROVIDED BY : AMMONIUM NITRATE (F S8ER GRADE) ¢ '- o s
THE CLIENT ‘ IN BAGS OF 1250 KG 4 % # :
NUMBER OF BAGS (AS PER BIL) : 3040 BAGS A 4
NET WEIGHT (AS PERB/L) ¢ 3800.000 MT - Hy L)y
GROSS WEIGHT (AS PER B/L) : 3810.055 MT P ARYR-ES .
PORT OF LOADING (AS PER B/L) : ST.PETERSBURG, RUSSIA Sk 9.1 .
PORT OF DISCHARGE (AS PER B/L) * VISAKHAPATNAM, INDIA OR PARADEEP. mou\
B/L NO. AND DATE : NO.2DD 10.09.2023
. b iy~
‘ THIS IS TO REPORT that In accordance with instructions recéived from our Principal, 1o perform Guaity ©
' Inspection of the above-mentioned shipment of AMIIONIUM NHRATC (FERT!L!SER GRADE) lﬁ’BAOS OF t
: 1250 KG we report the following: 4 : 2, %
@ 8AHPUNG Manual sampling was performed by SGS, as per GOST 21560 0-82 during the lcading of the"
- vessel. Increments were collected from a freshly exposed surface while the material was in motion, oo a Ay
systematic, known-mass Inferval basls, with a fn(ed-inaement mass, :
SHOWING ANALYSIS RESQLIQ. Composite ump!a was analysed according to GOST, SO and AFPC
standards. The following are the results of analysis performed at the SGS labomtory in St Potofsburv. Russia
(sampls No, 8506): e el ~_\»_
Test ltems Method Speclification Antlph i £
NH4NO3, % GOST2p.74.1 98.C min 88.9 L
Total Nitrogen, % GOST2p 75.2 34.4 min 344 >
Moisture (By Fisher Method), % . GOST2p.78.2 0.6 max 0.4 % 7
- Organic content, % AFPC Ma17 0.2 max less 0.003 .
Granulometry: : ; 2
[ 4 mm -4 mm, % = 1SO 8397 90.0 min 99.8 ZF
Cdour By vlsual White Ita £~ ,f;‘

Acconding 10 visual inspection, the goods were found grandar, mm wmmmmumuumw
place of icading / inspection. g

mwmm»duacm-musosmuw,umunqwmmmm-nmmmumnyd
this sampling method is defined by the standard.

Anyhdduoﬂmdoamhmmummmmhhmwmvbmlmmumdhuwwm-
Mmdmmmwwmnmmmnm mmmhmmmm
be present c B

1 Ps mmmmumumm o N - -'_‘1
mmmmhwwsosvwwmmmm)mmwmusmma
htp Jhwww 398 com/en/Terms-and-Condtionsaspe.  basad cn the Indings by SGS m-mwmmmmum
document by 5GS Vostok Limited, the sccunicy of the findings contained herein remains the responsifity of SGS Singapora.

SIGNED AND DATED AT FOR AND ON BEHALF OF |
ST. PETERSBURG SGS VOSTOK LIMITED |
~ . SEPTEMBER 18, 2023 AS AN INDEPENDENT SURVEYOR
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Shapinq a World of Trust'-

CERTIFICATE OF QUANTITY i

ST PETERSBURG, RUSSIA
VISAKHAPATNAM, INDIA OR PARADIP, INDIA
NO. 7C DATED 15.01,2023 R e TR
TOTAL NET WEIGHT: 180.000 MT g e
TOTAL GROSS WEIGHT: 180.476 v g T AN

TOTAL BAiS:Iy' .

RESQ]._,'EOFINSPECHON ‘ S S 2R

Tbe wezght of cargo loaded into MV LADY BEGUM was ascertained by tally count dunngwboleloadhg
opuaﬁons.‘l'oml quantity loaded as per BL no. 7C dated 15.01.2023:

wa o4 ev ab se

Dated: 23" of January, 2023
For and on bebalf of
BUREAU VERITAS RUS
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Certificate No. 181202-371554-SP-NR-MIN-1353-23-200/W1

CERTIFICATE OF QUANTITY
% VESSEL . MVBCRAEDA B, EE
"‘ ot GOODS DESCRIPTION Aa PROVIDED BY : AMMONIUM NITRATE (FERTILISER GRADE).gu 7, -*"" B
& THE CLIENT . ¢ IN BAGS OF 1260 K FX el =
-y NUMBER OF BAGS (AS PER BA) : 3440 BAGS : ~.-..";;-:'~,'9 ,‘f PR,
NET WEIGHT (AS PERBIL) : 4 300.000 MT - ‘.\\g it & 2
% GROSS WEIGHT (AS PER BIL) T 4311378 MT 2 auedtd SITT L
B3 PORT OF LOADING (AS PER B/L) 2% ST. PETERSBURG, RUSSIA ‘5- &:‘«. by W ol
g PORT OF DISCHARG_E (AS PER B/L) ‘s VISAKHAPATNAM, INDIA OR PARADEEP.\ [NDIA X- > ..
% B/L NO. AND DATE < -1 NO.1 DD 10.09. 2023 5 =iz
e A ‘-1 A 4
- THIS IS TO REPDRT that In accordance with instructions roceived from our Prlnebal to po % - r et 4
o - the above-mentioned consignment, we hereby report the following ~ pelatyed . .“.-j
_ & . RESULTS OF THE QUANTITY INSPECTION: =~ .-’, : s \, SR t**«-
¥R . ’ - E g
° ".}; The welght of cargo loaded jnto MV BC RAEDA was alcertalned by tally count duﬂng wholo Ioadlng opefaﬁoqs 1
'~ Total quantiy loaded as per BL NO. 1 DD 10.09.2023 B
3 . " :_ v " 0 '\.': “" ’i A .:'_L?
;. e 11 12 i
I::’" R : - . ¢ J G 3 A ‘\ \':\\,"‘*"-
R e g <A S
s .';._' mamkowmumnomwﬁm 'z'l‘.\ .
w5l ,mmmmmmwsmvmmmmm)mncmmcumomasm .
httpAeww 393 conven/Terms-and-Conditions aspx.i . based ‘on. the findings by SGS Singspore. Notwithstanding the luuan
mmmwsosvmumu the accuracy ofnwmsmwmmmmmmmsss Singapore.
2 23 - . . *
B & 7 k
SIGNED AND DATED AT v e ” FOR AND ALF OF
ST. PETERSBURG. SGS VOSTOK LIMITED : 5 |
SEPTEMBER 18, 2023 AS AN INDEPENDENT SURVEYOR!QL s i
|
2 s
- -~ - i
5 : . bR
phue Y e -, ‘;"’f’
‘r 3 ',__.;" & ’ 3 > J—*-"'L. "““."-‘_R:;:\:};‘E ,;
,,,,, - i
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Place : Chennai
Date: 08.07.2025

BEFORE THE NATIONAL GREEN
TRIBUNAL, SOUTHERN REGION-
CHENNAI.

0O.A.NO. 253 OF 2024

IN THE MATTER OF:

Sri Chaitanya Sravathi
..... Applicant

Vs
State of Andhra Pradesh & 9 Others

..... Respondents

REPLY BY THE

9TH RESPONDENT

TO THE REJOINDER
FILED BY THE APPLICANT

M.R.DHARANI CHANDER
COUNSEL FOR 9™ RESPONDENT




